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The House met at eleven of the
rlock, MR. CHAIRMAN in the Chair.

LEAVE OF ABSENCE TO SHRI
THAKUR DAS

MRr. CHAIRMAN: I have received
the following letter from Shri Thakur
Das:

“After the recent deaths of my
son-in-law and my nephew, my
wife also died nine days back. A
niece-in-law of mine is seriously ill
causing anxiety, hence it is not
possible for me to attend the House
in this session.

I therefore request you to kindly
grant me leave of absence from all
the sittings of the House in this
session.”

Is it the pleasure of the House that
permission be granted to Shri Thakur
Das for remaining absent from all
meetings of the House during the
current session?

(No hon. Member dissented.)

Mr. CHAIRMAN: Permission
remain absent is granted.

to

RESOLUTION RE APPOINTMENT
OF A COMMISSION TO INVESTI-

GATE CAUSES OF INDISCIPLINE
AMONG UNIVERSITY STU-
DENTS—continued.

MR. CHAIRMAN: Mr. Mathur, you

have spoken already for 15 minutes.
You will have fifteen minutes today.

Surr H. C. MATHUR (Rajasthan):
Mr. Chairman, while moving this
*Resolution on the 2nd December 1 had

*This House is of opinion that Gov-
ernment should appoint a high-power-
ed Commission to investigate the
causes of indiscipline among univer-
sity students and to suggest remedies
for removing‘ the same,

114 R.S.D—1
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pointed out that the Education Minis-
try was out of touch with the present-
day youth of this country, and while
discussing this question I submitted
that indiscipline among university
students was to my p,ind only a symp-
tom of som.e deep disease. We cannot
afford any longer, as we have done in
the past, to ignore this, and it would
be wrong to take any steps and try teo
suppress it. What is necessary is te
diagnose the causes with understand-
ing and sympathy and then to take
necessary steps in the matter. And
that is all that I have asked for
through this Resolution. We have a
firing at Gwalior and then an enquiry
is instituted; we have another firing
at Patna and an enquiry is instituted.
Sir, that is not the way we should go
about. I think the whole question
should receive our first attention and
we should thoroughly examine as to
what are the causes which give rise
to such eruptions, which force the
Government's hands to go to the
extent of resorting to firing followed
subsequently by enquiries, I submit
that this is a matter of great urgency
as also of vilal importance. It is a
problem which concerns the youth of
this country; it is a problem which
deeply concerns the future of this
nation. Our Prime Minister has
built up a good deal of international
prestige for our country; but if thie
prestige is to be sustained and if we
are to go ahead, we must have youth
with broad minds and with great
moral character. We are undertak-
ing huge projects, multi-purpose pro-
jects; we are building dams; we are
building power projects; we are set-
ting up large industrial enterprises
but if these projects and enterprises
are to be run with integrity and effi-
ciency we must prepare our youth for
the purpose. We are trying to con-
solidate our democracy; we are try-
ing to do all that we possibly can to
contribute to the peace and progress
of the world and if we are to do all
these, we have got to prepare our
youth for this purpose. We have got
a wonderfu] opportunity ahead of us
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and if we avail ourselves of this oppor-
tunity, I have not the least doubt that
India will make the most remarkable
contribution 1n world affairs to peace,
progress and mora] values. Whatever
may be the feelings and conclusions of
the Minjster for Education, 1t is accept-
ed on all hands that today the youth
of this country—the present-day youth
—are demoralised and frustrated. That
outstanding educationist who is no
more amongst us, Amarmath Jha, very
rightly pointed out that there was very
little enthusiasm or zest or sign of
rapture in the youith of today. Des-
pair and disillusion which one notices
on the young faces is unnatural. I
very much agree with that great
educationist when he says that we
seem to have brought up a generation
that has not been bred either in high
ideals or m the greatness of their des-
tiny, and 1 strongly feel with him that
the student community shoulg be
lifted out of this morass of depression
and frustration in which it seems to
find 1itself While quoting the Minis-
ter for Education I submitted on the
2nd December what he said with parti-
cular reference to indiscipline and
frustration:
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“It 15 sometimes said that the
students suffer from a sense of frus-
tration Unemployment,”—I would
request you to mark the word—*“it
is said stares them in the face at
the end of their student life. This
may have been the case in the past,
but 1 fail to understand why stu-
dents should have any fear in the
present context.”

He and his Mimistry referred this
matter to the students who had col-
lected here on that occasion for the
Inter-University Youth Festival. Bul
they do not agree with the conclu-
sions at which the students arrived,
that the system of education as at
present prevalent and as 1t is being
a*ministered must be radically chang-
ed. The fact remains that the youth
jn the country have no faith in
utility of the

[ RAJYA SABHA }
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imparted to them and they consider |
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1t to be worthless. Maybe, it is
wrong, I cannot say I do not want
to force my own conclusions: buf if
1t is wrong, then the faith in the pre-
sent system of education must be
restored in the minds of the students
and af 1t is not so, then we must take
the first step to see that the necessary
changes are brought about.
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Now. Sir, immediately after [ had
spoken on the 2nd December, I
happened to read a very illuminating
article on the 4th December which
constituted the editorial of The Times
of India. It throws a flood of light on
the subject. The Anthropology Depart-
ment of the Lucknow University has
carried out a survey. This survey
reveals that 20 to 30 per cent of the
students, who received their Master's
Degree in Arts, Science and Law
during the five years 1949 to 1953,
are still unemployed and looking for
jobs The curve of unemployment
among them, has risen steeply since
1949 and the worst affected appear to
be the Commerce students About 51
per cent of them are still out of jobs.
Now, 1 would leave it to the House to
fit 1n these facts which have been
revealed as a result of their investiga-
tion with the observations of the hon.
Minister for Education. I might sub-
mit further that this survey indicates
that there is a steady increase in the
number of students joining the univer-
sity as road to employment in offices
and a marked decline in the number
of those intending to join the family
business or to start some independent
business Now, I have made no com-
ments and 1 would only quote what
the edjtorial of The Times of India
says:

“With the advent of independence
and the consequent enlargement of
scope and opportunities for personal
enterprise in the business ang tech-
nical fleld one should have expected
more young men with grit and ad-
venturous spirit would want to get
out of the rut of office-employment.”

the ' Which is in marked contrast to what
education which 8 | the Minister for Education says—

“and venture out intg the sphere
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of a freer and more independent
life. To lay the blame for this sad
lack of an enterprising spirit and a
weakness for the safety of a hum-
drum existence in an office at the
door of our education system., pri-
marily designed to produce ‘Babus’
is to say the obvious.”
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not only the opinion of the
Me fur-

It is
editor of The Times of India.
ther goes on to say:

“It is perfectly true that much
has been talked, and hardly any-
thing done to reform the much con-
demned education system.”

The same viewpoint has been express-
ed by the President of India and
most unfortunately this happens to
be the viewpoint of the general peo-
ple. The Ministry of Education may
not agree with this. But ] have read
a number of convocation addresses by
eminent educationists; they endorse
this view. This is the view of the
man in general,

Now, Sir, what are we doing about
this? That is the question. We have
before us a most valuable document
in the Report of the University Edu-
cation Commission—a unanimous
report—a Commission of which you
were the distinguished Chairman.
This is a most valuable document
which we have in our hands and ver-
haps it is this document which hus
received the scantiest attention so
far. Possibly, the authors of this
Report knew what fate it was going
to meet with and they have made a
most ardent appeal to the Ministry
of Education while submitting this
Report and expected that some action
would be taken in this matter.
Unfortunately, after six or seven
years of the submission of this
Report, it is now that the University
Grants Commission is appointed

The causes of indiscipline are many
and it would not be possible for me
now within the few minutes left to
discuss them, but there is one point
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which I would like to take up. Among

the causes, the political leaders stand

for a very big responsibility........

DR. SyriMaTi SEETA PARMANAND
(Madhya Pradesh): Would you please
suggest the remedies also?

SHrI H. C. MATHUR: In the next
fifteen minutes, 1 hope I wil] be able
to tell you something about them.
During the two minutes now left, I
will only talk about the teachers.
Now, if we have to do anything, the
teachers are most essentially to play
an important role in rehabilitating
the whole thing, and the teachers in
our country are the persons who have
got no place in society. It is not only
the pay scale. Pay scales are very
important and we will have to pay
proper attention to that aspect, but I
would like to ask what respect we
give to our teachers. | have not got in
mind, I do not go back to the age
when we used to pay special reve-
rence, enviable reverence to the teach-
er. I have in mind at present all the
progressive countries of the world.
One common factor which you will
find in all the progressive countries,
whether it is a Communist country or
it is a democratic country, is that they
have given a very high place to their
teachers in society. You will find the
Vice-Chancellor nowhere in the
scheme of things here. We do not
find any university teachers respect-
able enough to be invited to any of
the functions, We do not find our
university teachers getting any hon-
oured place anywhere in the society.
That is the most unfortunate thing.
The Government of India will have to
revise completely its attitude in this
matter and we will have to give them:
respect. If you go to any progressive
country, whether it is a Communist
country or whether it is a Western
democracy, you will find that the
teacher has the most honoured place
in the social structure.

» I was really surprised when I was
just going through this pamphlet on
education which was put in our hands
only yesterday. I find that up to
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March 1955 the Central Government
has made available to the universities
a pittance of five and a half lakhs of
rupees to improve the fate of univer-
sity teachers. And only a few days
back when we were discussing the
University Grants Commission Bill,
we were told that even this Univer-
sity Grants Commission—which is
being established under the recom:-
mendations made in 1949, now in the
year 1955—was not to touch even the
affiliated colleges. It will touch uni-
wersity colleges only which wil] be
restricted to a small percentage. Do
you think we are tackling this most

vital and important problem with any
seriousness?

There are many other points but
as I have already taken fifteen
minutes, I would rather like to say
gomething when I get an opportunity
to make my reply to the debate.

MR.
moved:

CHAIRMAN: Resolution

“This House is of opinion that
Government should appoint a high-
powered Comrm.ission to investigate
the causes of indiscipline among
university studenis and to suggest
remedies for removing the same.”
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SHriMaTI LAKSHMI MENON
(Bihar): Mr. Chairman. Sir, I stand
up to oppose this Resolution. The
purpose of this Resolution is to
appoint another “high-powered Com-
mission”. Sir, we have had innumer-
able number of Commissiongand the
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mover of the Resolution himself has
pointecf'{ow the very wise recom-
mendations made by the Commission
over which you presided have been
ignored and the same fate has fol-
lowed other recommendations.

Surr V. K. DHAGE (Hyderabad):
That is not a compliment to the Gov-
ernment.

SurmMatr LAKSHMI MENON: Let
me finish. From time to time Com-
missions have been appointed and
considerable amount of money is spent
for their tours angd interviews and all
that. Then, they make very wise
recommendations and the complaint is
that these recommendations are ignor-
ed. If that is the case, I do not
understand why we should ask for
the appointment of another Commis~
sion. Whether the Commission is
high-powered, medium-powered or low
powered is not the question. The
question is whether the constitution
of a Commission to do the work—the
terms of reference are also given in
the Resolution—is going to help us
any more than other Commissions
have done. If the purpose of the
Resolution is to provide employment
for a few high-powered people or to
add to the number of reports that we
have already collected in our libraries,
I have no objection to it, but the
purpose of the Resolution is to have
a Commission to investigate into the
causes of indiscipline among students,
etc. ete. If 1 have perriission to move
an amendment, I would really add
“and others” after the words “causes
of indiscipline among university stu-
dents”; and among ‘“‘others” 1 would
include ourselves also.

Severar, Hon. MEMBERS: Members
of Parliament?

SHRIMATI LAKSHMI MENON:
Indiscipline is seen not only among
the students, but among others too.
After all, the students in a community
reflect the values and patterns of
behaviour of the community fn gene-
ral.
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Sir, durmng the political struggle
when citizens were engaged in break-
ing laws, the students were also asked
to break laws and in thewr action
they showed a reflection of the gene-
ral discontent and tribulation in the
country After we became free, our
leaders, politicians, teachers angd other
people, who hold responsible positions
either 1n 1nstitutions or n public life,
did not seftle down to a way of living
which will be an example to our stu-
dents

2869

SHRI S N MAZUMDAR (West Ben-
gal) They have not been able to set
good example

SuriMaTr LAKSHMI MENON: That
is exactly what [ say.

Mr CHAIRMAN: That is what she
says

Surimati LAKSHMI MENON  The
result ig that students also behave or
copy the example set by other sections
of society and, therefore, ta think
that by appointing a Commission we
will be able to detect those dJdis-
ruted underlying causes of indiscipline
imong students without ourselves set-
ting an example and changing the
atmosphere of our soclety is not going
to work at all

Secondly, what 1s the purpose of
this Commission? To investigate into
the causes of indiscipline among uni-
versity students Now, the causes of
indiscipline are very well known In

fact, the Mover himsels told us
what the causes of indiscipline
are The speaker who preced-
ed me has added other -causes

of indiscipline, and, I am sure, by the
time the debate 1s over, this House
will be able to analyse the causes of
indiscipline better than any high-
powered Commission that this country
can appoint

Dr Surivarr SEETA PARMA-
NAND Then what is the remedy is
the question

[ RAJYA SABHA ]
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LAKSHM] MENON: 1
will tell you My hon. friend, Dr.
Seeta Parmanand, wants to know
what the remedies are, 1 would like
to quote a small Chinese proverb:

“When there is darkness, it is ne
use complaining about darkness; all
that you should do is to light a
candle to see that the darkness »
dispelled.”

During the last few years all sorts
of pleas have been sponsored about
the indiscipline among students.
Indiscipline consists not only m
breaking windows or preventing the
police from carrying out 1ts duties,
indiscipline consists 1n every action
of ours which contravenes the law,
which contravenes the principles of
behaviour, and mm view of these mat-
ters, as 1 all other matters, 1t 1s
better to look within ourselves.
In this connection 1 would quote a
biblical saying that he who 1s without
sin can throw the first stone It may
not be very proper to say how Mem-
bers of Parliament themselves are
guilty of indasciphne
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SHRIMATI

Mr CHAIRMAN-: You need nof
refer tgo that.

SHrimaTt LAKSHMI MENON: But,
I would like to point out the reactions
produced on our students when they
visit our Houses of Parliament. Re-
cently, not this year, sometime ago,
a group of students came to Delhi,
the capital of the Republic, to see
how the elected representatives of
the people are conducting the affairs
of State They have seen the glori-
ous accounts of our activities in the
newspapers, and undergoing all sorts
of hardships of the third class com-
pariment,—not getting food, not get-
ting enough room fo sit—they came
here They found all the benches
deserted They were astonished to
find that the people to whom allow-
ances are paid, salaries are paid, free
travelling tickels are given, were nok
in their seats

Surr H P SAKSENA (Uttar Pra-
desh): Did they come during the
recess period of the Parligment?
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course, there were some hon. Mem-
vers like our honourable interrupter
who always sits in the House. They
were impressed by those who stick to
their seats even during interval for
lunch. They were very much impress-
ed, as they have said! This is their
reaction. When they go back to their
classes and when their teachers ask
them to attend their classes and abide
by the time-table, what do they see
before them? They see this vast
room, the Houses of Parliament, the
great Members, the elected represen-
tatives and mighty seats; ang they
think why should they go to their
classes.

Surt V. K. DHAGE: Which is the
House you are referring to?

SurmMaTi LAKSHMI MENON: Both
the Houses. This is the reaction on
them. The same kind of reaction is
produced when they examine us, so to
speak, and try to analyse our acti-
vities, private and public, the way
we behave, the way we contravene
all sorts of rules. There is so much
indiscipline in the country because it
is we who are the models before our

students. Our leaders, our Members
of Parliament, our professors, all
these people are brought into the

main current of indiscipline—the spiri-
tual indiscipline, the physical indiseai-
pline, the mental indiscipline

Dr. P. C. MITRA
moral indiscipline.

(Bihar): The

SurimaTt LAKSHMI MENON: That
is left to you. These are some of the
causes of indiscipline which every-
body knows. For this you want the
appointment of a Commission.

Sir, 1 am very much perturbed at
the way the mover of the Resolution
went out of his way o attack the
Ministry of Education. I feel, it is
my duty to defend the hon. Deputy
Minister, whom I always oppose on
other occasions ..

Sarr M. GOVINDA REDDY

(My-
sore): He is specially fortunate.

1
!

k
1

.. ..to make his task a little lighter.
After all, he is bearing a very heavy
burden, and, 1 think, it is the duty

of the Members of the Houses 1o see:

that his task iIs not too heavy.
After all, what has the Ministry of
Education got to do with the discip-
line or indiscipline among students?

Surt NAWAB SINGH CHAUHAN
(Uttar Pradesh): Why nof?

SurmmMaT: LAKSHMI MENON: I
have myself been a teacher, and 1
am proud to remember the days that
I spent in teaching. The discipline
is really the joint responsibility of
the teacher and the home. If the
home is dismntegrated, if the parents
do not take any interest in the
children, if they do not take any
interest in the spiritual values that
the children should have, and if the
same kind of disintegration is seen in
the school also, anq if the teacher
does not take any interest in the
education of those children entrusted.
to him, then, Sir, what is the use of
our blaming the Education Ministry.
which is thousands of miles away
from the school or the teacher, and
saying that the Education Ministry is
responsible for all the ills of educa-
tion in our country? Of course, the
Deputy Minister will tell me, and he
will tell you also, that education is
a State subject, and the Ministry can-
not be responsible for all these things.
Therefore, Sir, the root of the evil is
in the school, and in the society
where the school exists. But then,
let us see how we will be able to
eradicate these items of indiscipline
which are narrated here.

Sir, the first thing is that the socie-
ty must change its values. After all,
Sir, in the old days when the teach-
ers were not given even a rupee as
their salary, they carried on their
work, because they felt that they
were serving the society; and the
spiritual values that they were them-
selves abiding by, and inculcating in
the children, were the values which
the society respected. The teacher
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was respected not because he came
in a Cadillac or because he wore
costly clothes, but because in him
he symbolised the values which were
valuable to the society. But now,
what do we find? The society
places value on money. Even the
most corrupt politician is respected
and he is given all sorts of civic
receptions. Why is that so? Every-
body knows that he is corrupt, and
that his character is not acceptable,
but because he has money, he is res-
pected. The businessmen, the indus-
trialists and all those other people
whom we condemn in private, we are
adoring in public. So naturally the
values that we have are not the real
valuegs which should be wvalued, and
the result is that our teachers becomea
trade unionists. Now what happens
is that a teacher is regarded as the
most despised element in our society,
although he makes the most valuable
contribution to our educational sys-
tem. ‘

2873

Suri H. P. SAKSENA: He or she?

SErMATI LAKSHMI MENON: Sir,
T want to bring to the notice of this
House as to how far the teaching pro-
fession has been degraded by the
society itself. Sir, a young man who
was a teacher gave up his teaching
profession. I asked him as to why he
did so. He replied by saying, “I am
now a chaprassi in the university,
because a chaprassi gets a higher sala-
ry than a teacher.” Sir, this is the
value that we attach to our teaching
profession. Then, why blame the stu-
dents? When we do not respect the
person who is 1n charge of the discip-
line of the students, when we do not
give him the status that he requires
in society, how can we expect him to
tulfil such a serious responsibility by
training the students to ways of disci-
pline? Sir, these are some of the
things which we have %o take into
consideration. Simply by raising the
salaries of the teachers we are not go-
ing to raise the discipline of the col-
lege. I know that the tedthers’ sala-
ries have gone up, it may not be in

[ RAJYA SABHA ]
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proportion to the cost oF living or in
proportion to other factors, but still
the salaries today are much higher
than what they were a few years ago.
But that is done only in the case of
university teachers, whereas the sala-
ries of the primary school teachers and
the secondary school teachers remain
more or less the same. These salaries
should be enhanced. And I am afraid,
no attempt is made by either the
Deputy Minister or by anybody else.
Members of Parliament want their
salaries to be increased. They want
all their amenities to be increased.
People in the services want their sala-
ries to be raised, because they have
power and they have some hold on
the Administration, whereas the poor
teacher is nowhere. Only when there
is some students’ strike or when there
is some shooting, they wake up and
ask, “What is the Ministry doing? Why
is there a students’ strike?” But, Str,
that is not enough. Let us see {f
really the Members of Parliament are
interested in having better discipline
in the schools. Let us set an example
ourselves, and let us see if we can
surrender half of our daily allowance,
so that the teachers’ salaries can be
improved. or the amenities that are
available for the students in our
universities can be improved. (Time
bell rings.) Sir, these are some of the
remarks that | wanted to make with
regard to this Resolution. And I
oppose the Resolution, because I
sincerely feel that a Commission is
not going to solve the problem, and
let us not waste more money on
appointing a high-powered Commis-
sion,
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Surt N. D. M. PRASADARAO
(Andhra): Sir, unfortunately, I was
not here when the mover of the Reso-
lution explained what he meant by
indiscipline among the students. Sir,
as the Resolution stands, I feel some-
what uneasy and I find myself unable
to support it. If he means by indiscl-
pline the growing unrest among the
students, 1 can well understand it. H
he means by indiscipline the strikes
and the demonstrations conducted by
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the students, and sometimes even the
clashes with the Government forces,
that shows the growing discontent
among the students with regard to
the educational system in our coun-
try, in that case, that is not indisci-
pline that they are showing.
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Let us see, Sir, why this unrest is
growing among the students. There
are several causes, and one of the
causes is, if I may use the word the
rotten educational system that we are
having today. Our modern university
education is more or less based on
the old educational system which we
were having in the British days, Sir.

SHRY V. VENKATARAMANA
(Andhra): What are the conditions in
Russia?

Surr N. D. M. PRASADARAO: If
he likes, he can go to Russia and see
things there.

Sir, some days ago, when we were
discussing the University Grants Com-
mission Bill, I gave some examples
and showed how even the university
students who got Honours degrees and
M.A. degrees, were very very poorly
equipped with general knowledge, or
even with the full knowledge that
concerned the subjects in which they
passed. Sir, if even M.A. students do
not know what is the Munroe doe-
trine, or if they do not know the eco-
nomie theories of Marx, how can you
expect them to be satisfied with the
educational system that is prevailing
today? Sir, today, they teach only
those theories and those principles
which are propounded and supported
by the ruling class. It is, therefore,
the class education that is being im-
parted to the students. If they want
to learn some other things, which are
not being alloweq to be taught to
them by the ruling class, then it is
sald that there is indiscipline among
the students, and all sorts of things
will be told about them.

Secondly, Sir, what is the social
system that is existing today, and
what are the prospects in that scceial
svstem fer the students who may
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have spent thousands and thousands
of rupees? Sir, let us take the
instance of a post-graduate student
who has passed his M A. class. He
must have spent at least Rs. 6,000 or
Re. 8,000 over his university educa-
tion He has to study for six years,
and every year, he spends at least
Rs. 1.,000. After spending these
Rs. 6,000 or Rs. 8,000, let us see what
his prospects are. Recently, the
Lucknow University authorities have
conducted a survey with regard to
unemployment among the post-gradu-
ate students who have passed within
the last five years through that uni-
versity. Sir, it is distressing to find
the contents of that Report. What
does that Report say? It says that
about 20 to 25 per cent. of the post-
graduate students do not get any
employment at all, and if these per-
song cannot find...... (Interruption). 1
am coming to Travancore-Cochin, And
even then, those persons who get em-
ployment, get employment on very very
meagre salaries from Rs. 100 to
Rs. 200 per month. Recently reports
have come that in Calcutta and Tra-
vancore-Cochin, thousands and thou-
sands of graduates have applieq for
the jobs of even bus conductors. This
is the state of affairg after their
spending so much of money for get-
ting their degrees. They do not get
even a decent job, if at all they get
it. .
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Surr P. S. RAJAGOPAL NAIDU

(Madras): Will they continue to be
students even after they leave the
college?

Surt N. D. M. PRASADARAO:
They will continue to be human beings
if 110t students.

Another cause for this unrest among
the students is the administrative sys-
tem which the universities are having
today. Some time ago we witnessed
some great unrest among the stu-
dents of the Universities of Allahabad
and Lucknow. The students there
demanded a very simple right. They
wanted to have their own organisa-
tions, but they were not allowed to
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do so What does 1t show? This
shows that the umversity administra-
tion and the authorities there are
simply behaving like bureaucrats and
autocrats, and naturally the students
who are coming into contact with
progressive 1deas, come 1nto conflict
with such autociatic methods
employed by the university authori-
ties

Sart H N KUNZRU (Uttar Pra-
desh) What was the dem@ratlc
organisation the Allahabad students
demanded?

SHri N D M PRASADARAO Therr
demand was i{o form thewr organisa-
tions not controlled by the University

SErr H N KUNZRU As the hon
Member has made reference to the
Union of Allahabad University, I want
to know whether the students are not
running thewr own Union

Suri N D M PRASADARAO If 1t
1s so democratic and 1t 1s run purely
by the students, without the nter-
ference of the University authorities
there would have been no trouble at
all
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Sir, the fourth cause for the unrest
among students 1s that even for pro-
secuting their studies, proper amen.-
ties are not available today Only to-
day The Twmes of Indwa has reported
how amenities even for playing are
very very meagre 1n Delhi itself, and
under the caption, “All Work and No
Play”, 1t has described how play-
ground amenities are very very
meagre If you go to any college
today, you will find that many ame-
nities are not available

These are some of the causes which
are responsible for the great student
unrest today Therefore 1t s no use
accusing the students that they are
mdisciplineéd or that they are revolt-
ing against the Unmiversity authorities.
The real trouble lies in the very soeial
system which exists today If we want
to remove this mdiscipline, we must
first of all change the educational sys-
tem, this educational system which is

[,RAJYA SABHA |
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intended only, just as in the olden

days to manufacture persons to work
as Government employees or clerks
and not live as human beings Then,
Sir, the students should be allowed to
organise and manage their own affairs,
to participate 1n all activities, including
political If this 1s done, one of the
mamn causes of this unrest will be
1temoved

Dr P C MITRA That 1s really
the cause of this idiscipline
Surr N D M  PRASADARAO:

Then, all amenities for the students
for prosecuting their studies should
be provided You go to any college,
and you will find that even 1n colleges
where science subjects are taught,
there are no proper laboratory facili-
ties Even the text-books are not avail-
able for several months, and this 1s
one of the biggest complaints of the
students

Lastly, I would point out that un-

employment is one of the biggest
causes of this indiscipline A sense
of insecurity about their future life

makes them restive Therefore, guar-
anteed employment should be there.
Oniy then can this unrest be checked,
and the students will be satisfied Sir,
with these few words, I resume my
seat,

Surrt H P SAKSENA 1 find myself
In agreement with my hon friend, Mrs.
Lakshmi Menon, for the removal of
mdiscipline amongst students rather
than with the suggestion made by my
hon friend, Mr Mathur, in this Reso-
lution which he has tabled before the
House Sir, a high-powered Commuis-
sion, even though it may contain the
atomic or nuclear power, will not be
of any use so far as the removal of
this disease 1s concerned With some
of the remarks of my friend, Mrs.
Lakshm: Menon, I do not agree She
said that the teachers of the present
day were not being shown any res-
pect

SuriMaATI LAKSHMI MENON The
respect that they deserve
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Surtr H P SAKSENA that undeniable, 1s the frustration that

they were not occupying any positions | 100ms large 1n the face of the edu-

of power and influence and high res- | cated youngmen, who unfortunately

pect To my mind, a teacher never
demands any respect He never
iries to command any respect
Respect 1s offered to him willing-
ly and voluntarily out of regard
for his conduct, behaviour and
treatment towards the students

It 1s not a thing which can be ordered
about and obtained from the students
or from the general public, These days
we pay greater respect to the teachers
than we did formerly. Now, Sir, you
are the Vice-President of India There
1s Dr Shrimali, the Deputy Minister
for Education; there 1s Dr Mookerji,
Member of Parliament: there is Achar-
va Narendra Deva, Acharya Kripala-
ni. All these were teachers and yet
they are being honoured and respected
Formerly, a teacher was satisfied with
the general respect, honour and treat-
ment that he received at the hands of
the common people, at the hands of
his own students, and that was the
Tesult of his own affectionate, kind,
gentlemenly and paternal treatment
towards his students That unfortu-
nately is lacking today

SurimaTt LAKSHMI MENON Why
is it?

Surr H P SAKSENA. Things are
being measured with the yardstick of
economic gain and economic loss and
we always say that the teacher is being
111-fed, ill-clothed and. therefore, edu-
cation 1s bad Now, 1t is a sort of
a vicious circle, one evil following
another, but then in my estimation, all
this trouble is due to the mentality of
Mammon worship that we have deve-
loped among ourselves 1n every way
of life The artificial needs that we
have created for ourselves, both in the
student sphere as well as 1n the
sphere of teachers, lead to utter
dissatisfaction and the result is that
howsoever high a teacher’s salary may
be he 1s not satisfied with it The stu-
dents are not satisfied with the way
i which the teacher treats them and
t0 ine it seems that the only cause of
the present day indisciphine, which is

have no prospects of, not to say of a
bright future, even an average future,
before them They roam about from
office to office, from street to street,
thev try here, there and elsewhere, but
do not get even work which 1t should
be the duty of every Government and
everv Administration to provide to its
educated and the able-bodied persons
Therem lies the cause of the indis-
cipline among students and it shoild
have been the first and foremost duty
of the Education Ministry of the Re-
public of India to see that it provided
everybody with work suited and sui-
table to his attainments as soon as he
left the portals of the university., 1
challenge the Ministry of Education
spokesman to let me know if his Mi-
nistry has even a little bit travelled
towards that direction, whether they
have done anything in that direction
and 1if they are satisfied with even
the little that they think they might
have done I have complained against
that attitude of the present-day Minis-
try of Education once and I repeat my
grievance and comvlaint against this
aftitude of the Ministry of Education,
which I am not going to condemn with
scathing denunciations like the hon
mover of tfhe Resolution, and yet I
feel that that omission on the part
of the Education Ministry is serious

Sir, the indiscipline complained of
should be equally shared by the edu-
cation authorities as well as the par-
ents This again takes us to the root
cause of the whole evil Our moral
calibre 1s going down rapidly and,
therefore, the parents are as oblivious
of their duties towards their wards as
the teachers are and this double pha-
lanx against the students, who are in
a period of growth in their life, works
strictly against the maintenance of
discipline

[Mr Depury CHAIRMAN 1n the Chairl

Sir, what steps are necessary to be
taken—this is what the mover of the
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Resolution has asked and he has sug-
gested that there should be a"thorough
examination. Examinations have been
there several times, severa] times were
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the examinations there in the past,
several times were

Dr P C MITRA And produc-
ed nothing

Surt H P SAKSENA: Several

times were the remedies suggested and
several times the grievance was publi-
cised but with no result Now, with
regard to that lack of respect shown
to the teacher, I may point out that
the constitution provides for represen-
tation of teachers in the State Legis-
latures That was not done like that
before So, on that score, I don’t see
that there 1s anything lacking on the
part of the authorities in showing due
and proper respect to the teachers, but
then the teachers should deserve their
respect that, they think, need be paid
to them They should be worthy of
that respect. They should deserve it
and then without their asking for 1t.
respect will be voluntarily offered to
them I am right in thinking that the
present-day teacher is more respon-
sible for the growing indisciphne
than the students themselves

ProFr G RANGA (Andhra): No.

Sprt H P. SAKSENA- I am per-
fectly satisfled, having examined the
problem day in and day out for years
and years together, having tackled
some of these strikes 2ntered into bv
the students, T am definitely of the
opinion that the present-day teacher,
who is always hankering for the small
amount of salary that he 1s getting,
who has no interest left in the moral
uplift of his students, who 1s always
anxious to have his salary raised, who
is thinking of private tuitions and all
that, is yet not satisfied with all that
he accumulates He has become fond
of wealth, he has become fond of
riches, he wants to lead an artificial
and a Juxurious life There iz nothing
Iike an element of the old teacher lett
in him and that is the cause of the
indiscipline of the studente for which

[ RAJYA SABHA ]

mdiscipline among ~ 288%
Unwersity Students

the blame 1s put on the poor student
himself The student 1s much less to
blame for the present-day indiscipline
than the teacher who 1s pui in charge
of building up his character at an age
i which he 1s impressionable,

As Mrs Lakshmi Menon pointed out,
we should not forget that 1t was we
who tramned the students to come out
of their educationa]l institutions and
to leave them; and we taught them
to defy the law, to stand against the
authorities and to ignore—not only to
1gnore but to show disrespect to—the
teachers who were teaching i1n those
Ghulam Khanas of the year 1921 This
1s all due to that It could have been
very successfully checked if the tea-
chers had that stamina and that gift
1n them which was needed at this
psychological moment of our history.
That was lacking and I am in agree-
ment again with my friend Mrs.
Menon that this high-powered Com-
mission, howsoever, high you make it,
will not be of any use; and, therefore,
in order to find out the ways and
means for removing this indisciphne,
we should look to elsewhere

Sir, one thing that I suggest humbly
1s this that the Education Ministry of
the Republic of India should at least
now make up and draw up a scheme
under which 10,000 youngmen, the pro-
duct of the universities, will necessari-
ly be grven suitable employment each
vear and in this way, at least in ten
years’ time, this huge army of unem-
ployed youngmen will be removed.
Thank you, Sir
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W ot qEe W ave ae & wAEw Ted
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Dr. M. D. D. GILDER (Bombay):
Sir, in international gatherings, it is
the custom to first give one's creden-
tials. I hope the House wil]l not con-
sider me disrespectful if I gave my
credentials for speaking on this Reso-
lution,

Born of a father who was a second-
ary school teacher for over fifty years,
I myself had a university life as a
student for fourteen years. Not that I
was a duffer and failed in my exami-
nations, but I passed my matriculation
examination at a very young age and
to be a doctor. one could not get a
degree till he was twenty-one. There-
fore, I entered an arts college. I even
attended a law course, though I hated
the subject and did not appear for the
examination. So, 1 had four years in
an arts college and four years in the
medical college in the Bombay Uni-
versity. And then I had six years in
Europe, mainly at the London
University and partly at a uni-
versity on the continent. After
that, 1 becare a university
teacher and worked for about
seventeen years. And subsequently as
Minister of Health and 1n charge of
medical education I had administrative
experience for nine years.

During my career as a student, Sir,
I was involved in half-a-dozen strikes
and was ringleader of one of them.
During my career as a professor I had
experience of a couple of strikes and
during my career as a Minister I faced
severa] strikes, of dental students and
medical students, added to which was
the modern fashion of hunger strike.

One of the first strikes that I joined
as a student was a strike of medical
students, because of a very minor
incident. The male students had a
canteen near their hostel and the
female students had their canteen
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ear the street and people
1 through the window. So
omplained and we were
o exchange our canteens. Some
f the boys thought that they
vould expres. their discontent at
he change in what they thought a
leasant way, They put a couple of
happals and a couple of brooms in
he room in such a way that the first
rerson to enter it would get it on her
iead. They expected that the girls
vould retaliate in some way. Instead
f that, the girl who entered first into
he room happened to be g prude and
he complained to the tutor who hap-
yened also to be a prude. The matter
vent to the Principal and five students
vere rusticated for life. Some of them
1ad put in three or folr years in the
nedical course. Naturally, all the stu-
lents went on strike and we were
sleased that all the girls excepting one
r two, joined us in the strike. The
esult was that the strike went on for
jometime. Ultimately, the Governmeént
»f Bombay had to intervene and two
»f the students were rusticated for the
.erm and the others were ‘taken in,

looked
they
asked

Two years later—and those were
he days when we were divided into
r:ommunities, when one was a Hindu
irst and an Indwan afterwards, one
vas a Brahmin c» non-~-Brahmin first
ahd Indian afterwards—there was =a
fight in the dissecting room between
two communities. Naturally, an
enquiry was held but the professor
who held the enquiry was a man
with a sensee of humour. When
the enquiry was being held, the
two communities that had fought
also came together as also the
other communities. @ We had agreed
that if there was any rustication,
all of wus would go on strike
again, Luckily for us, the professor
had a sense of humour. He sat down
one day seriously to give his judg-
ment. He said, “These persons are
guilty of breaking the peace and my
sentence to them is, “Till the end of
the term you come to me every Mon-
day in the Professors’ Common Room
and say you have behaved
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self’ ¥ The result was that there was
no strike.
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I give these two instances to show
that with a sense of humour strikes
can be avoided, Then, Sir, in London
it was a first lesson to me to see how
the police behave towards the students

in their rags, how they Dbehave
towards the West End London
students on boating race day.

want tro-
helmepts and

You know, the students
phies of policemen’s
the policemen are very much
harassed but hardly one or two
prosecutions occur the next day. Simi-
larly, Sir, I was involved in a couple
of rags in London too. The policemen
regard these as matters of sport. Suxs-
posing they want to prevent us from
entering certain streets and if we. bv
any stratagem, manage to enter such
<trrets, they would just chase us., but
allow us to go, If they caught us and
brought us back, we regarded it as
defeat in an ordinary game. That
spirit of tolerance of the police is,
T am afraid, not very well knoewn
here.

One of the strikes that T had to face
as a Minister occurred only four or
five years ago and that was because
we raised the fees for medical educa-
tion and used part of the fees to give
10 per cent. freeships and 15 per cent
half-freeships to poor students. There
was no sense in not charging students
who came to the college in motor cars
or motor cycles and not allowing any
freeships. This change naturally sen?
the boys on strike and the boys of not
one medical college but of all the
medical colleges in the Bombay State
were on strike. In the case of one boy
even though the father, who was 2
man with Parliamentary repute, had
paid up the fees, the boy still went on
strike. Such were thé boys who were
on strike. They came in a morcha to
the Secretariat. Of course, a morcha
was not permitted and they came in
ones and twos, by bus and tram, by

train and taxi, and assembled at the

Secretariat shouting “Gilder murda-
bad”, “Kher murdabad”, The police
officer came to me and asked me what
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they should do I said, ‘“Are they
mterfering with the public? Are
they interfering with the traffic?”
He said, “No” and then I asked
him to do nothing Quarter
of an hour later he came to
me and said that  there was

horse-play, I said, “Leave them alone
If they climb on each other’s shoul-
ders, why stop that? They are not
interfering with anything else” The
police officer came up again and said,
“The Secretariat officers are complain-
ing that there 1s too much noise for
them to work” 1 always keep a pac-
get of cotton-wool 1n my drawers I
gave it to the policemen and asked him
to distribute 1t to the Secretarat offi-
cers who complained of the noise. He
came back agamn and said that the
students wanted me to talk to them
1 asked them to send a deputation of
four They came up and said that I
should address them I agreed to this,
but said that T would do so the next
day 1n their college. In their presence,
1 rang up the Principal and said that
there should be no classes the next day
as I was going to address the students
When 1 went there the next day, as
there was a certain amount of Com-
munist influence behind them they had
got the Press and everybody there.
1 said, “Why should the Press be here?
I was a student of this very college and

you are the students today It
is a family affair between us” I
got the Press out Then the
Principal, n addressing them,
rather put them down for thewr
indiscipline and all the rest of
it and said that they ought not to

have behaved like that, I allowed him
to speak and then I said, “Medical
education takes a lot of time, both 1p
duration and in every day work. The
students have to come here before half-
past eight, summer or winter. In their
first twg vears, they have to do with
dead bodies and half-dead frogs In
their final years they have to do with
people who are dying, who are ill and

who are complaining Naturally, they’.J

do that from half-past eight to half-
past five or six in the evening Thev
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grow a lot of cobwebs in their brawr
they have a lot of spirit bottled up an
that spirit must be let out by a safet
valve, otherwise, 1t would explode
T regard this thing that happened yes
terday as letting out of that rebelliou
spirit and I congratulate you in nc
mterfering with the public” Afte
this, one boy got wup; he ha
a whole exercise book full ¢
theme of taxing the rich an
giving 1t to the poor I tol
him, “I learnt my political econom
and passed my ekxaminations in 19C
when you were not born and poss
bly your parents were also not bon
I had revised my economy at the fe
of Gandhiji.” 1 asked him furthe¢
whether he was gomg to be betts
teacher than Gandhinm I said that
would enquire into any complain
that they had to make That save
their face and my face and the who
thing ended.

Look at the scene yesterday in th
House. When the Constitution Amenc
ment Bill was passed, didn’t we a
clamour for a hohday”? Like ¢l
Principal, when the students clamoure
for a holiday, with a litt
bit of reluctance you gave 1it. Tho:
students are merely smaller editior
ot oursetves and if we treat them .
we wish to be treated, with toleranc
with forbearance and with a sense
humour I think all this talk of indi
cipline would vanish.

Surr MAHESH SARAN (bihar
Mr Deputy Chairman, Sir, I feel th
my friend, Mr. Mathur. has doi
a great service by directing ti
attenfion of the people‘ﬁf this wvit
question. For the last one year peopl¢
minds were directed towards this que
tion because there was trouble he
and trouble there. All sorts of re
sons are glven for this indisciph
amongst students I think it is nece
sary to find out the real causes. N
only the causes, but some remedi
must be thought of also and we shou
act upon them, Sir, I was present ne
about the time when there was trout
amongst students in the State of Bih.
and I have some idea about the wor
ing of the mind of the students,

28¢
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feel, as my learned friend has said ' furtherance of their

before, that if they are freated sym-
pathetically no trouble can ever arise.
The whole difficulty is that we do not
understand them. We do not under-
stand that they have a fund of energy
and that it requires some outlet.
Therefore, if we treat them well, if
we treat them kindly, if we tell them
how to utilise their energy we get
good results. On the other hand, it
we are unsympathetic, if we always
find fault with them, if we always cri-
ticise them their blood is up. They
do relish the former type of treatment.
A little caution, a little sympathy can
do wonders and I am sure that the
students who are the future leaders
of this country will do very well if
we really gave more attention to the
building up of their character., but
the educational system that is preva-
lent is of a wooden framework. We
are not directing our attention to the
thing that really matters and that is
the building up of the character of
students. What I find is that except
teaching them a few books, which
are not very well taught—I am sorry
to say—there is no other attention
paid to them. We do not think about
their future and for tllem the future
iy the most important thing The same
standard, the same method of teach-
ing is going on as was in vogue
before. We are turning out gradu-
ates in ever-increasing numbers; but
then wherever they go in search
of service they find no vacancy and
they are disappointed and of course
it is disheartening to them after their
education is finished. Therefore, what
I feel is this that it is necessary that
greater attention should be paid to
this question. Everybody is perturbed
that there is a lot of indiscipline
among students, but if we really go
deep into the matter and try to find
out the causes, we shall see that the
fault lies with us and not with the
students. That is my impression about
the whole matter.

Now, Sir, it is true that same
leaders who belong to certain parties
are irying to use the students ior
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They know that the boys
are  good tools. They  know
1that they are impressionable.
They know  that they have a fund

of energv and they know that if they
can somehow tell them that they are
guiding them  properly they will
foll)w them- and therefore, these mis-
guided leaders, I should say, try 'o
spoil the life of college students and
school students by using them in wrong
directions. Therefore, what 1 feel is
that this matter has to be gone intv
and we cannot leave it alone. We find
complaints againfg students in Patna.
we find complaints in other parts ot

Bihar; we also find complaints
in U.P. and we are perturb-
ed. Everybody talks about it and

people’s minds are agitated. There-
fore, 1 say that we should try to solve
this problem and not only have a high

powered Commission to find the
causes. After the causes are found out
the remedies aecided should be acted
upon immediately.

Sir, the one important point that
generally strikes me is that the
teacher or the professor is not in a
position to give his whole hearted atten-
tion to the problems facing the stu-
dents because they have their own
problems. They are ill paid. They have
not enough money and all the time,
while they are teaching in the class-
room, they, are thinking of how to
augment the little income they have.
Therefore, the net resuit is that we
cannot expect the best of a professor
or a teacher and he is not utilised as
he should be. What I would suggest
is that the scale of pay should be
increased so that the teacher or the
professor has not to think of tomorrow.
He will then direct all his attention
not only to the class-room but to the
general looking after of his college
students. Then again the students do
not know what to do in their spare
time. Education should be such as
should not only provide for teaching
in the class-room but should also help
them to learn the different methods in
which their leisure time could be
employed. So, all these problems
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which are complicated have to
be thrashed. All these problems
do require immediate attention.
It is all very nice that we have
the University Grants Commission
and other similar things, but the real
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question is how to build up the
character of the students, how
to look after them, how to

bring out the best among students;
and if we do that. 1 am sure
the students will respond, because it
was the student¥ and it was the people
in the villages who responded to the
call of Mahatma Gandhi. I Fnow that
they will give the country their best
if you only know how to tackle them.
If we are unsympathetic take it from
me that they will go astray and you
can never bring them back to the right
path. So treat them kindly., Give them
more attention and think out plans
how their future may be safeguarded.
Not only academic education, but give
all sorts of education and see that
they get employment. Look after them
and look after their futlurc. See that
when they come out of the colleges
they get employment and are happy.
If you make them happy, they will
make this country really a country
which Gandhiji thought of and Ram
Rajya would not be far off.

Dr SurimaTi SEETA PARMA
NAND: Mr. Deputy Chairman, Sir, I
also have to oppose this Resolution
for more reasons than have been stat-
ed here already. Sir, I aglso agree with
Mrs. Menon that the causes for stu~
dent indiscipline are well known and it
is also not necessary for me to go into
detail about the conditions to which
the teachers are r>duced or the
unemploym=nt pv> pects that face the
students, which divert their attention
liom studies and make them to look
to other activities, which will interest
them and give them a little popula-
rity and diversion. You must be aware
how the Governor of Madras at a
convocation address remarked that the
girl students these days were doing
better on the whole in their examina-
tions than boys, and the reason was
that even today, as prospects stand.
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for the number of educated women
the possibilities that are available for
getting jobs are greater. I won’t go
into detail, but, Sir, I would like to
point out to the hon. mover that there
are various remedies with which we
can even deal with this question, as
far as methods also are concerned.
There is the Standing Cohmittee of
the Party, and that is as far as the
majority of the Members are concern-
ed. There is also the informal consul-
tative committee of the Education
Minis'ry to which the Members of the
Opposition can go. They can give their
note; and also those who want to
make concrete suggestions can send
detailed notes—those educationists who
are interested. Then these notes would
be welcomed by the Ministry. Besides
that, Sir, the hon. mover wag pleased
to refer to the University Commission
Report. I should have liked him more
to refer to the Secondary Education
Committee’s Report. When that
Report came, everybody complimented
the Commission on having brought out
a very brief, yet comprehensive survey
of the situation and for those who have
not had time to read the Report
in detail an excellent summary at the
end of every chapter is given. I would
also say, Sir, that a high-powered
Commission is not necessary because
I would first like to ask: Supposing one
were to agree with the Resolution,
supposing a high-powered Commission
were to be appointed, what is the
definition of a Commission the mem-
bers of which could be designated by
that terms? I understand, as far as the
Ministries are concerned, when a
Deputy Minister or a Minister is as-
sociated with a conference it is called
a high-powered conference. And
when they are not going there, then
they say that it is at a lower level
and thal they are not supposed to go.
If a high-powered Commission or
Committre were to be appointed,
members of this House will be asso-
ciated with it and they have, al-
ready pointed out, other waysaake
their suggestions to the Government.
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Secondly, T would like briefly to
Make a reference to the word ‘high-
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word ‘high-powered’ and thus to bring
about a sort of distinction is against
the spirit of a classless soclety. This
word 1s much used and you find that
even people having dignity and influ-
ence are not considered competent to
be associated with such commissions
If a high-powered Commission means
only a Commission on which Members
of Parliament or people of that grade
or even Ministers are there, then I
think that kind of distinction need not
be there This 1s a word which we
have borrowed from America as we
are borrowing so many things

Surt H C. MATHUR: Then you
should object to the words ‘higher edu-
cation’ also.

Dr. SurimaTt SEETA PARMA-
NAND: I am objecting to the word
‘high-powered’. I am not objecting to
the word ‘higher’. You find special
cards for V I Ps. Such things
go against the very spirit of a class-
less society  (Interruptions). I do
not want to waste my time, Sir, I
would claim as much time more as
1s taken by interruptions.

Now, I would like to deal with
other aspects of the situation which
would really be classed as methods.
Now, as regards the reason why stu-
dents are not very much interested mn
their studies, I think an hon. Member
from the opposite benches hinted that
the lecturers did not know the Munroe
Doctrine and some other important
questions dealing with the subject.
When today we are making appoint-
ments—I can give several instances
where this is happening—even to pro-
fessorial jobs not so much on merits
but because of influence, then you can-
not hope to get the best teachers for
the job Secondly, an atmosphere of
scholarship and study also has to be
created and I can say this from my
experience—I would also present my
credentials; T have been associated
with University bodies for 20 years 1n
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ties of watching things from within.

wndiscipline among
University Students
It 1s not because a teacher 1s ill-paid
that he does not take interest in higher
studies or that he 1s not occupying
himself with scholastic and scholarly
work; but it is a fashion—it used to
be so and even today the same thing
happens—ifor the Imperial Educationa}
Service professors to dictate notes
which are ten years old even though
the text-books may have changed and
spend their evenings along with other
Imperial Service officers 1n the clubs
playing bridge. That is the tradition
Something was done I think by the
Saddler Commission to make a dis-
tinction between a lecturer and a
reader and a professor, but today you
will find that the dignity of a professor
1s not there and even lecturers in a
uniwversity where this distinction s
made would try to style themselves
as professors When we ourselves do
not see to it that we attach importance
to the standards of teachers, you can-
not expect the students to take interest
in the teaching of such teachers and
benefit by it.
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Secondly, I won’t blame only the
professors I would give another ins-
tance how we ourselves spread the
spirff of Indiscipline, by breaking the
rules and by using the things for the
purpose for which they are not meant
Take the question of election to the
umversities—even election to the office
of the Vice-Chancellor I was respon-
sible for Wrimming a rul®®in Nagpur
University that the post of at least the
Vice-Chancellor shall not be canvas-
sed because that at least should be
the one place where honour is con-
ferred and not sought. Then only you
can keep the standard of learning high
from top to bottom. But what actually
happens? There are many people who
want to get on to the courts of univer-
sities simply because it gives them an
opportunity to travel at the cost of
the university for some work to the
headquarters of the State It is the duty
of the electorate to see thal they elect
the proper people to such august
bodies which are seats of learning We
call them Vishva Vidyalaya We look
upon them as the highest seat of learn-
ing. But we elect people who have no
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claim to learning except for the fact
that they happen to hold a degree.
Even young men are elected; you can
make exception in the case of people
with experience. But even young men,
who have neither learning to their cre-
dit except having taken a degree, gond
bad or indifferent, nor experience, are
put in. These are some of the reasons
by which we ourselves lower the stan-
dards. We ourselves make it clear to
the students that it is expediency that
counts; it is canvassing that counts;
it is the ability to see the proper peo-
ple and to use influence to get into
good places that counts, It is not scho-
larship or learning; in spite of Public
Service Commissions, it is influence
that counts in the matter of getting

into places of teaching also.
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I will now come to another point. On
the governing bodies of wvarious
colleges you find people whg have no
claim to learning, who have no time
to give to learning, They are there as
Chairmen of such bodies not in one,
two, three or four, but in a humber of
rolleges, only because they happen
have some influence. If that is the posi-
tion how can the students have anv
respect? Sir, when business people
become Chairmen of the governing

bodies of colleges, naturally the
methods that are adopted in their
business concerns are bound to be

adopted by the students as a means 1o
success as such methods will naturally
appeal more to ihe Chairmen. Sir, the
Government would do well to make a
rule, at least for some time, that the
Vice-Chancellors have to be elected—
I do not want that right to be taken
sway-—by the courts: but will be in
the beginning nominated by the exe-
cutive council with the consent of the
Government. Then we may hope that
more stress would he laid on learning
as a qualification for th#’ post,

1 would also like to impress on the
Government that there must be more
co-ordination in the different Minis-
tries and more vooling of resources. If
that were to be done, the facilities
which the Government is able to give

[ RAJYA SABHA ]
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to students, as for instance the start-
my of A.C.C.. Scouting etc., can' be
eiven more easily. 1 would like to
oxpand this point a little. We know
that the Railway Ministry has some
money at its disposal for imparting
primary education to children; we
know that the Defence Ministry has
some money at its disposal for edu-
ecation purposes. Similarly, the Infor-
mation and Broadcasting Ministry has
some money for preparing documén-
tary films for use in schools and even
the Education Ministry has started
tinkering with this problem. A Com-
mittee of this House composed of
Members interested if appointed again,
nr after finding out who are the Mem-
ners who are taking interest in both
ine Houses in these problems, if they
are asked by the Education Ministry
0 submit a nate on four, five or six
vomnts which should be the terms of
reference and make suggestions as to
how they should be solved, that would
be a great help. We know very well
tiat in the same country, from amongst
the same people, there is exemplarv
discipline in the army. Anything that
the army touches, touches the level
of perfection more or less. We can
learn a lesson and we can make A.C.C.
and N.C.C. training compulsory, But
what did Government say? They said
thev had no money and that they
would do it on a gradual basis. Well,
vou cannot have it both ways.

(Time bell rings.)

Si», one more point before I sit
down. The Government today can by
vooling resources from different Min-
istries start children’s clubs on par
with what may be called the young
pioneers’ movement i China. Madam
Sun Yat-Sen is coming here today.
The subject will be in the forefront
very shortly., And through the chil-
dren’s clubd through stories, through
songs and through games the spirit of
discipline can be inculcated in a very
bleasant manner and that spirit of dis-
cipline will be like the sugar coated
pill of quinine. It will go down and
take deep roots.
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Finally, one word more, Sir 1f we
want to see that discipline improves,
apart from other things, we have to set
an example ourselves, I would like to
stress that the stage to do this 1s the
school going age, that is between 11
and 16, and not the college, as by that
fime more or less the foundation o
character is already laid
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Surr KISHEN CHAND (Hydera-
bad): Mr Deputy Chairman, I whole-
heartedlv welcome this Resolution An
obiection has been taken to the words
“high-powered Commission” May I
point out that very shortly we are
going to consider the States Reorgani-
sation Commission Report? That was
also a Ligh-powered Commission. By
the phrase “high-powercd Commis-
sion” we mean a Commission whose
findings will be followed by the Gov-
ernment That is all

Dr. SeHriMaTr SEETA PARMA-
NAND Two mistakes do not make
one right

Sxrr KISHAN CHAND: Hon Mem-
‘bers know that there was the Univer-
sity Education Commission: its find-
ings have not been followed So, it 1<
very essential that we appoint a high-
powered Commission which will go
into problem of indiscipline among
universitv students

Sir. the hon Education Minister has
in reply to certain questions and also
during the discussion on the Univer-
sity Grants Commission Bill, pointed
out the various difficulties and various
suggestions were made by him He

has said It is the teacher-student
ratio, poorly paid teachers; frustra-
tion; unemployment; bad education

system, bad examination and <o on
And that only shows that it is a com-
plicated problem Today we have been
hearing speeches where it has been
stated tfat the teachers are badly paid
and so on That 1s why this Resolution
has been brought forward, that there
should be a high-powered Commission
whicrh will carefully examine this
question Some hon Members when-
<ever they speak about the pay of
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teachers, probably take the teachers 1n
rural schools The example may be
given of Allahabad University where
I do not think any teacher gets less
than Rs 250 His scale goes up to
Rs 700 or Rs 800 I do not think any-
body can say that the scale of pay 1s
very low or very meagre This Parlia-
ment has been asking several times
that the salaries of the civil servants
should be reduced and now you know
the maximum salarv of Class 1 Offi-
cers is only Rs 1,100 or Rs 1,200 Wher
university professors also get Rs 1,250
the universftv readers and lecturers
get between Rs 200 and Rs 800 and
school teachers in secondary schools
get between Rs 150 to Rs 250. I do
not wish to put the blame entirely on
the Government that the teachers are
badly paid and, therefore, the whole
thing i1s bad That is shelving the
issue
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Some hon Member got up and
asserted that the students were all
unemployed He probably give the
example of Allahabad University
where 22 per cent of the post -gradu-
ate students are unemployed He for-
got that possibly many of them are
really sitting for competitlve examina-
tions or they think that they should
get a job with a minimum starting
salary of Rs. 300 or Rs 400 Well,
when the per capita income of this
country is only Rs 260 and“\?v(a/nt
to lower the scale of pay, I think peo-
ple will have to be content with a
starting salary of Rs 150 or Rs 100.
Thev will have to be satisfied with .t
If everybodv wants one thousand
rupees, there are not enough j)obs
going 1n this country There are onlv
five lakh students in the universities
Possibly, the number of graduates that
pass out every year mn this country 1s
not more than twenty-four thou-
sand

Pror. G RANGA: Graduates who

passgfF“out every year in the whole
country? What does he mean, Sir?

Surt KISHEN CHAND- The total
number of students in t¥e universitiet
is five lakhs, including all the profes-
s1onal colleges for all the four years.
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That is the figure quoted, and hon.
Members can verify it, We always
take the number in the matri-
culation. There ten lakhg appear and
five lakhs pass. But we forget that in
the university, in the delree courses,
the number is not so very large. Four
lakhs in a population of thirty-six
crores—it is a little more than one in
a thousand. In U.S.A. and other coun-
tries it will be about 15 per thousand,
that is, 15 times our number and yet
they find jobs for everyone. I think
there is no point in simply making a
destructive criticism and putting the
blame on teachers or the teacher-
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student ratio or unemployment and
frustration......
Surr V. K. DHAGE: Is there 100
unemployment according to you?
Surr KISHEN CHAND: There is

unemployment to some extent, but
after all it is not the cause of frustra-
tion? Supposing there is five per cent.
or ten per cent.unemployment, that
cannot be considered to be excessive,
especially when students are really
trying for higher scales of pay and
they are not willing to accept lower
grades of pay—much above the ave-
rage level of income, In this country
you cannot get it. They think the
Secretary is getting Rs. 3,000 per
month, with a house and all these
conveniences. Every student who
passes out from the universities can-
not become a Secretary immediate-

ly. We cannot create thousands
of posts of Secretaries in this
country. They will have to

naturally start on Rs, 150 or Rs. 200
and there are some schools and colle-
ges where they can get jobs.

Surr V. K. DHAGE: How many such
jobs are there?

Surr KISHEN CHAND: If the stu-
dents are prepared to accept jobs on
Rs. 100 to Rs. 150 in the schools and
colleges all over the country....,.

Srrr H. P. SAKSENA: Do you
guarantee a few thousands of such
vosts?
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Surt KISHEN CHAND: Well, first ¢
all produce a few gradnates who ar
willing to accept a job on Rs. 100 o
Rs. 150 and I am sure the Educatio
Ministry will provide it. It is not
question of my saying it.

Surt KANHAIYALAL D. VAIDY.
(Madhya Bharat) : Graduates are bein
employed as chaprassis.

Surt KISHEN CHAND: That ma
be one case.

Mr. DEPUTY CHAIRMAN: We a1
not concerned with unemployme:r
now,

Surr KISHEN CHAND: That is
cause of frustration. Sir, you hay
heard the trend of the speeche
They have put the whole blame ¢
unemployment, and bad teachers. ..

Pror. G. RANGA: He is going -
the other extreme, but he is sayir
the right point.

Sur1 KISHEN ("HAND: My conter
tion is that the ~auses arr differer
In my humble opinion, that is becau:
in our Universities we have tried
copy Cambridge and Oxford. And
think in copying Cambridge ar
Oxford we have not copied the
essential principles but only copi
their form. There was the Sa
dler Commission’'s Report in 19
and they suggested teaching un
versities based on the model
Cambridge and Oxford. And
that basis we started the Luc
now University, Allahabad Un
versity, Patna University and sor
other teaching universities. My co:
tention is that in those countries nin
ty per cent, of the boys go for re
scholarship. We have got two ide:
before a university. The Meal of sck
larship as was followed in ancie
India, in the University of Nalan¢
The students %Wwere all mounks, th
were interested in higher educatio
and they devoted a greater part
their time to studfes. Whfle in B
universities—esvecially in Allahab:
and Lucknow—boys of fifteen or si
teen enter the university. Sir, a you
boy of sixteen without anv aptituc
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if he gets g second class, gets admis-
sion to the university. He is there.
Well, that boy hag not a very great
liking for study. He just spends his
time, wastes his time. Two'or three
months before the examination, he
learns by heart something and appears
in the examination and wants to pass
it. When he passes out, he wants a big
job T maintain that, if there was that
intense desire to study in our univer-
sities, there would be nn time for all
these demonstrations. I know, Sir, I
have been a student of Cambridge....

Me. DEPUJTY CHAIRMAN:
you take more time?
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Wiil

Surr KISHEN CHAND: I have just
started.

Mr. DEPUTY CHAIRMAN: Please
continue after lunch.

The House stands
2-30 p.M.

adjourned till

The House thén adjotrned
for lunch at one of the clock,
till half past two of the clock

The House reassembled after lunch
at half past two of the clock, Mr.
Deputy CHAIRMAN in the Chair,

Surt KISHEN CHAND: Mr. Deputy
Chairman, Sir, I was speaking befoie
lunch to the effect that in my humble
opinion frustration caused by unem-
ployment and the poor pay of the tea-
chers is not a major cause of the indis-
cipline among the students and that
there are other causeg Before I give
the reasons that in my view are lead-
ing to indiscipline, I want to place a
picture before you.

The indiscipline is very rampant in
the case of Lucknow University, the
Allahabad University and the Patna
University. That indiscipline has
not appeared to the same extent
in any other university. There
might have been stray cases in
Bombay University. in the Mysore
University, in the Madras University
and the Calcutta University and many
~ther npivercitiee hpt whv is it thot
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the indiscipline is more marked in
these three universities than in any
other? It is for us to find out the
cause.
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I maintain, the main controversy has
raged round the recognition of the
union. An hon, Member got up in this
House and asserted that the studetts
must be permitted to organise unions.
I ask you: What is meant by the
organisation of union among students?
Is it a trade union; is it a type of
competition to get certain demands
against teachers, against the university
authorities? Is it that they want to
interfere in the prescription of courses,
in the prescription of syllabus, in the
appointment of professors—because
certain demands of this nature have
also been made?

You know, Sir, that a union has got
a large fund. Compulsorily about
Rs. 10 or Rs, 15 per student, per year
is eollected, and if the strength of the
students is about 5,000, it means nearly
Rs, 75,000. It is well-known that about
Rs. 5,000 are spent in the election of
the President of that union.
There are posters, election cam-
paigns and even bpolitical parties:
enter into this race. In these univer-
sities there has been a tradition of
appointing ex-Presidents of the Pro-
vincial Congress Committee as Vice-
Chancellors. I can give names o show
that the last few Vice-Chancellors of
the Lucknow University and the Alla-
habad TUniversity have been selected
from that group. That is the picture.
The four or five thousand students—
who are not very much interested in
education, who are just taking a pass
B.A. degree—are organised in a union
with large funds of money at their
beck and call. And you find that they
are creating a feeling of antagonism
against the teachers, a feeling of as-
serting their own rights. If instead of
diagnosing the correct malady we are
led away by such slogans as have
been asserted by few Members of this
House, namely that it is unemploy-
ment, it is the lack of pay of the tea-
~hars. I think we will be going astrav
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I think the Government will have to
make up its mind and the appointment
of a hlgh-powered Commission, as
proposed in this Resolution, is very

essential.
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The hon. Deputy Minister is think-
ing on different lines. Just now there
is a belief that if we slichtly increase
the pay of the teachers and if we
organise the degree course in constitu-
ent colleges we will have solved the

problem,

(Time bell rings.)

I took eight minutes before lunch
interval; I should have seven minutes
now,

Mr DEPUTY CHAIRMAN:
minutes more.

SHrr KISHEN CHAND: My conten-
tion is that the Education Ministry
with all its @fforts has gone on the
wrong path about diagnosing the dis-
ease that is prevalent and that is the
main cause of indiscipline among the
students, Until and unless this ques-
tion of the organisation of union, this
auestion of organisation of degree
cnuirses in a constituent enllege is set-
tled. we wil]l not be able to solve it.
I may point out here that the cost of
education in a constituent college is
about Rs, 600 per sfulent per year for
degree course, while in an affiliated
college it is only Rs. 200 per student.
Hon. Members complain that univer-
sity education is expensive. But in
Madras. I know, the college fee is only
Rs. 10 a month and students live with
their parents. You cannot say that edu-
cation there is very expénsive. There
a larger number of students take
benefit of it. Since they realize that
they live in the atmosphere of their
families they have to work hard.
Therefore, I suggest to the hon. Minis-
ter that if he can somehow convett the
nniversities into only teaching univer-
sities for the post-graduate course and
.create an atmosphere of Nalanda,
where the students live like hermits,
where the students devote their entire
time to study for attainment of scho-
Jarship, while grganise affiliated degree

Two
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colleges where there is an atmosphere
of struggle, where students are trained
for leadership, where stress is laid on
extra-curricular activities which will
absorh the energies of these growing
voungmen, I think, it will give a pro-
per balance. We have really tried to
~ombine in the university both the
ideal of leadership, extra-curricular
acnivities and scholarship and we have
not succeeded in attainihg either. 1

maintain that this 15 the cause of
indiscipline.
Pror. G. RANGA: Mr, Deputy

Chairman, Sir, there are two points
raised before us: that there is indisci-
ovline among the students and that
there i< need to have a Commission to
suggest wavs and means to get over it.
I have very mixed experiences in
regard to this matter because I have
been a teacher since 1927 in this
rountry and a lecturer earlier in
England. I have also been organizing
students since 1927 and I am still
engaged in that work. Therefore, I
claim to some extent, anyhow to know
the mind of the professor and also of
the student.

In the light of the experience I have
had as a public worker in this country,
T have seen this problem also from the
side of a public worker I am not ‘so
much afraid of this bogey of student
indiscipline. T think we Mave stressed
too much over it. I am ronvinced that
more than 80 per cent. of the students
are not interested in what is known
as students’ politics, nor do they come
near the border-line or the mischief-
line of indiscipline.

Secondly. Si-, we had had experi-
ence of the student life before inde-
pendence dawned on us and we-know
what is happening today. I do not think
that the present situation is any more
alarming than what if was. If there is
any difference at all, thé situation 1s
very much better today than What it
was before we became free, Therefare,
1 do not really think that we should
give much importance ta the wrong
imnression that this has grown to he
such a national evil that from this
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platform we should ask the Govern-
‘ment to appoint a high-power Commit-
tee m order to deal with this problem
as if it is very serious.
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So many reasons have been given
for the so-called indiscipline that &
Prevalent among our ~8¥rudents. My
hon. friend, Mr. Kishen Chand has
dealt with the complaint raised that
this indiscipline is

of unemployment. I think. there s

much truth in what he said. Even
there, easily 80 per cent. of the stu-
dents who manage to take their
degrees find some employment
or other within three years
after they have left their uni-
wversities. You cannot say the same

thing in regard to all theSe millions of
agriculturists or artisans or even the
.other middle class people who are
obliged to suffer from long periods of
unemployment, for decades of under-
employment and who are obliged also
to share a portion of their family
property or family income and thus
eke out a miserable living. Therefore,
Sir, I do not think that these unem-
ployed under-graduates and graduates
are the real cause of our so-called
students’ indiscipline.

Secondly, Sir, they talked about
there being no prospects at all for the
students, and hence their indiscipline.
When the boys and girls are being
sent to the colleges by their parents,
they do not go there to be influenced
by the lack of prospects. They are
there in the colleges. But something
happens. and they get themselves
boiled up, and that lasts only for a
very short time. So, even this can be
overstated as being one of the causes
for indiscipline. Certainly, Sir, there is
another cause which ifritates them,
and sometimes, it makeg them fall into
the trap of those who want to organise
students’ strikes due to the living con-
ditions available in the eolleges and
:around the colleges, for example,
-taking mid-day meals obtaining drink-
ing water, having library facilities.
sports facilities and wvarious other
.things. They do not get sufficient faci-
lities today. We deplore this unfor-
tunate position. But we cannot find

prevalent because '
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fault with this Government here or
wiih the State Governments, in view
of the fact that after independence the
increase in the number of students has
been stupendous. Although the num-
ber of educational institutions has
gone up immensely, nevertheless, the
number of students has gone far
beyond that. And that is why today we
are not in a position really to cope
with this problem. My hon. friend,
Mr Mathur, followed by certain other
hon. Members, complained that this
was also due to the fact that the tea-
chers were not able to play their role
well Are they any the worse today
than what they were before the Bri-
tishers left us? Secondly, Sir, have we
not tried to raise their salaries a little
more than what the position existed
then? And thirdly, is it not a fact that
the teachers are working much more
hard today? Is it not a fact that in very
many educational institutions, and
especiallv in the colleges, we are
working double shifts? And, are not
our teachers responding to the call of
the nation? Therefore, Sir, why should
we blame our teachers unnecessarily?

Then, Sir. the question of their
salaries was raised. There also, when
the Britishers were here, the Central
Government was not making any
contribution at all towards the raising
of their salaries, On the other hand,
today. or rather only this morning,
some information was given as to the
amount contributed by thé Union Gov-
ernment. And what is more, Sir?
Only last week, when we were discus-
sing the question of the University
Grants Commission, we were expect-
ing the Government of India to place
at the disposal of our own univer-
sities, even residential  universities,
several crores of rupees in order to
encourage them to carry on their re-
search work and also to develop other
facilities for the students to obtain
better education and more varied edu-
cation.

Surr H. C. MATHUR: Is it, Sir, the
contention of my hon. friend that the
structure of the Administration todav
is just the same as we had in the
Rritish days?

2908
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Pror. G. RANGA: Structure
what?

in

Surt H. C. MATHUR: Have we not
got the financial integration? Hasg it
not changed the whole situation?
Rajasthan used to have the customs
duty. We have wiped it out. It is a
Central subject.

Pror. G. RANGA: That is outside
the purview of university education.
If my hon. friend were to say that the
Central Government has got more
money to spare for all these things,
and then if it does not spare enough,
then certainly there is something ft-
be said for his point of vicw. Even
there, Sir, I can take the House into
my confidence and inform the hon.
Members that the Planning Commis~
sion is very much hard put to it, and
it hnds it very difficult to meet the
demands of the Education Ministry.
They are terribly afraid of the Educa-
tion Minister and of the Education
Ministry, Dbecause their demands

Sur1 J. V. XK. VALLABHARAO
(Andhra): 1 hope, not afraid of edu-
cation itself.

Pror. G. RANGA: No, not of edu-
cation, but of the Education Ministry’s
demands. I might point out, Sir, that
after we became free, at the time of
the Demands for Grants, the Educa-
tion Minister came here in the House
in an unconventional manner and
{old Parliament at that time that until
and unless Parliament made up its
mind fo place more and more funds
at the disposal of the Education Mihis-
try, it would not be possible for this
country to make any progress. Now,
Sir, that ig the attitude with which the
Education Ministry has been working,
so far as the administration of educa-
tion is concerned in this country. If
we are not partial at all, and if, on
the other hand, we wish to do jus‘ﬁee
fo the Education Minister and the
Education Ministry, we should be
willing to pay a tribute to the Educa-
tion Ministry at the Ceuntre that it has
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many crores of rupees for the deve-
lopment of university education, as
well as other higher education in this
country, after we have become free.
How can we be blind to that? Anyhow,
if we are not satisfied with our
achievements, then, of course, the
fault lies in the whole social economy
of thiz country, because we are not
able to place sufficient money at their
dispo.al i order to enable them to
help the universities to raise their
standards and help all their teachers,
and so on, and so forth.
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Then, Sir, there is the other ques-
tion, the question of elections. My
hon. friend, Mr. Kishen Chand, found
fault with it—the union elections, and
so on. But do we not have in England
the Rector’s election? Do they not spend
a lot of money? Are net political par—
ties also taking any interest in that
sort of thing? And do they complain
of any students’ indiscipline? Does it
not often happen, Sir, that during such
elections, they break their bones, and
they come to blows among themselves?
Do they not come into conflict with
the local police and create unrest?
And vet, do they talk of indiscipline?
Sir, the real remedy lies in the sug-
gestion made by my hon. friend, Dr.
Gilder. There is no sense of humour.
That is what is required in the various
strata of our own social life here in
our country. If our teachers were to
exercise that sense of humour, well,
things would be very much better. Sir,
I can give one instance.

Surt H. C. MATHUR: That would
be possible only when you have the
right type of teachers.

Pror. G. RANGA: But, Sir, even the
present type of teachers have produc-
ed him and have produced me also.
Sir, 1 find here that some of my friends
have unfortunately, castigated them
rather very harshly. I think they were
very umjust when they did so. Even
the present day teachers are not so
bad as my friends seem to think. I
can assure them about that. I think
their achievements are really admira-
ble, and wa chanld nick st anv ana
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of the teachers, as they do for the
wnknown soldier, and make him
Bharat Ratna, instead of confining this
title only to the other type of digni-
taries in the country. I have had
experience of the teacher’s life both
without drawing any salary, and when
I was drawing a high salary too. The
teacher’s life is not enviable, but at
the same time, it is an ennobling life,
if only the teacher is given an oppor-
{unity of understanding the signifi-
cance of his profession. In fact, Sir,
he has been discharging his duties,
according to me, admirably under the
present circumstances,
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I would like to give one instance
here, Sir. The students of a high
school wanted to go on strike. How
much more time do I have, Sir, so that
I can

Mr. DEPUTY CHAIRMAN: Two cr
three minutes,

Pror. G. RANGA: The teacher
told them, *You can protest against
the horrors in Goa after the school
time is ov:<r, because these particular
periods and these studies are abso-
lutely necessary for your going
through the public examination.”
Some of the boys did not agree, but
there were some others who agreed.
But what was to be done? What he
then did was that he simply laid him-
self down and said, “I offer my satya-
graha here. I believe in what I am
saying. That is the only right thing.
Therefore, for God’'s sake, do not go
on strike. You go to the High
School.” He also told tfiem that if
they wanted to go out of the high
school, they could walk over him.
And the result was that the boys
quietened down, and at 5 o’clock they
held a meeting, which the teachers
also attended. And then everything
was all right. So, that is the way in
which we have got to tackle the
students. It is no good complaining
that some political parties are taking
interest in the students. The British
people used to make this kind of
complaint when the Congress Party
was in a very dynamic mood and was
abkle to utilise the students for real

[ 16 DEC. 1955 ]

indiscipline among
University Students

nation-building as well as
national freedom movement. Today,
Sir, why should not every political
party interest itself in the welfare of
the students and in raising their
social and cultural levels? Instead of
that, many of these political parties
keep mum, but they go on grousing
when some other political party is
taking an interest in the students. If
political parties were to have an
interest in the students, are the
heavens going to fall? Should students
confine themselves only to their college
subjects and nothing more? Evidence
has come in plenty to show that the
level of general knowledge among
the students is very low. Why? It
is because the political parties are
not playing the role that they should.
[ think that the Government of India
has been playing a very important
role, a very revolutionary and dyna-
mic role during the last one or two
years. They have devised through
the Defence Ministry these schemes
of the A.C.C. and N.C.C. in which
they have recruited more than six
lakh students. No doubt, I speak
subject to correction. I was told on
the authority of the Defence Minister
himself that during the recent
troubles in Patna and other places,
those students who had joined the
A.C.C. and N.C.C. did not take part
in those disturbances. The Bharat
Sevak Samaj also is organising a
number &I student training camps.
By jomirz *‘hese camps the students
will + 1aking great interest in extra-
curricular and extra-college activities
If we pursue these means, it would
become possible for us not to be
afraid of any kind of student indisci-
pline at all

2912

for the

In conclusion, Sir, I would like to
say just one thing. My hon. friend
was not here and so I did not refer
to previcusly. She referred to the
students coming to the Parliament,
their seeing empty benches here and
their seeing how we were all behav-
ing here and taking a lesson from it.

SprrvaTi LAKSHMI MENON: I
included myself .n that.



2913 Commission to [ RAJYA SABHA ] indiscipline among 2914
investigate causes of University Students

Pror. G. RANGA: Even after say- s=d wemen CEER] dd|d &g
ing that, she did not act up to her

own words. The leadership in the o o SRR él’ et HAT # T

country to whichever party they | @ar &, PrmeT T aTweor wvar & Al

belong will be judged by the manner “ Aqrert - : antk
BT ST T ST 8, ATH e
in which they behave and act up to ‘ e %L

their own professions. g7 & IRT T & T T® (32 ats
A et e AR L
mehra, T W 9% uw i ¥ T 9 W@ﬁm#ﬂf%‘hﬁmmm
‘ﬁﬁamz‘aﬂméﬂmmg}‘#?megcinﬁ?#aﬁ?mﬁw% o
m#émanra:mxﬁxwwam'mmm’ﬁﬁ#lmhﬂ
& att o e o e wrr &) afe dar w Wwﬁﬁﬁé‘?ﬂi‘m‘?é?ﬂx
gen at 3 agT # o F1 wwf F W T TH g & P A A @ T 0w
T @1 Wt e P s PE osme o} mé‘a""i""“azh‘i“ﬁ;;::ﬁ
st wae 9 w5 T ot aveh & wp S arersh H, IES Arar foar of, &
T EAT FEA S, iy INEt wEr a9 h&#ﬂ?%hﬂ".mdé"|aﬁm}
ga =ited ek wEr 9% gt wgd @ fad e & @ gated o &
warar FA wted Taat o gf‘hm?ﬁmﬁaﬁ'{aﬁﬁm
Rﬁmar?g-&@wqglgtwmé’?ﬁfwﬁl?Wm#ﬁ%ﬁ‘ﬁm
W st wwdw dt e Pud at Wﬁﬁ#ﬂfﬁmmﬂ‘%ﬁ?
2 : - | @ 7z Yeomat & wwerEre geeeT WA
Tatem e & tad o & N
m#mzuﬁwﬁamﬁg'aﬁawmaawma,
st Peramrer & Pered arerer g | e ww s st st we
F o oA ow o A R
| ag qumr S wear ge-dmd wear d,
: .| Py @t arTer €, oftgs wt @amr §
trarbfet o1 @ T & 88 0 dded | o owe i e @ et e o g

wew 3 taamieet # @ e e @ ¥ ot g T T § qathw v ot
Peantefat o erqumerediaar & & 7 T2 ¥ P o0 The T F & ol o

dﬁmﬁm%ww#'lﬁ'mﬁ I N S Nt
ﬁ%ﬁ?mms‘am‘?#'|ﬁ"m?$ 58 @ e aver ¥ oters e
I 1 A o A D V| ety o 7t s o o ey
sn & At 98 wEwd rw o aget at Y iy I g
qrr & aiiv A agt 9% FEw te gad o dor wrr & o ave @ oW At aE

T A TH TET F g@AT & O g &
% 7w g o faet gimafdd o

S SREAL A At o ater e wAr wit FE d A AT
arr & 1 #* g A & P oo g m_&ét‘l
taamiefat & St srmrenda et 9

¥owd fedt ol sl & 1 aeegid | ot gafelalmw 2 Ped wiw Powlsre
i gE, frm e dder g2’ ° 9w A | & 2 gus Twd o T kR &, mae
sl e @ et qar gAW T @t | P & Towe Yookn € ol e @
7w wvd o &, #ww & 98t e Teanelt® | Aqmrer fywten & 1 gt tataer & ammr
o FAE a8 wTT AR &1 e A A | Yew fad dar gt & 2 ag gated oy
ared P g aowr T e T WtEe éﬁ#ﬁmmméhﬂ}?‘

e




Commission to
investigate causes of

TEw gad W 3 A awd & gww A |

2915

[ 16 DEC. 1955 ]

indiscipline among
University Students

gt & 1| 9gR ¥ g9 qAEE R AT

2916

Tt atew gud =} wew ot off S | A @ At i g & @ et | gated

TEd § | ¥@ gAtSatwd & IR Hwor
g1 om g ™% wwi W wews okt &
I FE FUF gar & w2 FET g
aiet areft & wet 9@ v et R b
I @A g G @ 1A e ¥ oawt
siet at oA W E oat g A
Ft wear frelt g & gwat ot S dm
e &

7 W gtetatmT & ag ong’ wr | 0
7R 3% aum @ ¥ PF A a ot awmEww
¥, o ®1 9 qUI 9 & 9| 99r 8 |
e we e & dar w1
ar @ did & i st Fhed, avedt
Awteat &t ghad, Towst W o & =&
T U T8 @ YTTAN TR AR AN |
73 fe e aw st & wr o b e
w # #ig f I @e 5 A A e
gEh & o T ogewedee &, at P
samy Prfors 7 &, ot P gt
tact g5 7 & | 9w Tl a% @l
e s g F g 1 & @t wd
AT TWF IS & 1F T I F A9 TEH
FTFT A w0 2 3 ff @t ataEr m
ey gt #F @e fd et werd Teee
Fas ¥ P At o gt T & ol o
T Fed & L
C oo g wE T T T Toeet W
Freae & 9 It & gabed gAtetateT
T & d e 7 e twee T #t
qaEEe 9 F ST &, uTe 98 " 90T
¥ gt omen PR IR F Al ATt ate
FT FT @RS § 0 FAT I AAETR A
gt tatea Toad ¥ 2 sh ae & =2
B g o T ATToATEHE #1 awe &
ratetaterT @g w1 & 1 & gawr ff ot
N qrEr | A WA g §% s
TG VvET & ot deTeedHe &7 e
al g 7 9], TTHY @ T & AR E

i

1

R W HEl AeTEr T T erenaEe o
tyawt 1 a9emR @ gatetatwT &
wtg e

I FA FW FEd ¢ b e o ol
wE D T # wEew I few e
FiuEs ® tawgfd s dgm d 2
It i AR g # @ = F ot g
art & 1 9 Pamw wEEw B & o

|
|

|t wTEE avd ¥ W@ A @ A

q T&dl sare & aw w9 3 T,
qETE SgAM & Tad, AR wWrEaw wed
& ale g@ ¥y @ g@EaE a2ar W & aw
| ged ot gEt dfiw @ gEd ¥ ool mied F
o aw w2 o't ool a@ ¢ e ot v
at ug wEEE FT4 #1 wEw Ak 7T
gt # weer e derat | ot
gt g 7E T gwe o dwr A Agw &
T TgT ot gwst gy w3
Porerterd @ wegieree wgat n @ wtE
+ gt ;2 799 g ToEad we & 9% 9
g2 599 T Tomer § 0% 7 of gt e
wTES F0E | g AR CRT IAET g
vE @ T )3 EEE F e @ o
Aerer T @ P & P SWET e e
gt e @ea 1 A ot Teante o e
Par &, #° ot W, oiF o Tagw w©@ T
g ot fvw 7o i f @ emmEhr w5t
qw A=t g oft vw g A ot wdw sre
e aTg? AT & | /S & N6 gt
=t Ta ©¥e i Teemr Swv & R
var & T T aee @ wel a9 g § Al
Yo avg @ g Awr AT I B £
T TEar a8 dar & TF w el 3w
qaeT atar FI @ T e w0 8,
qe g8 e afgd PE @ gud A
¥ o gu AagEs & ot feee # 4
auries @i | g aleer wted tw o@w

}
|



2917 Ct.)mmission to [ RAJYA SABHA ] indiscip.ine among 2918
mvestigate causes of University Students

[sft o] | @® =T i e at Peg ol @ o
TR B T RS & 1 Fg Ft o1y | T A o't gz v ot ww o amarener
Example is better than precept. I §T EERLISEE [ @¥ et s @y gwm”
TF qEEH, T UF aTH QAT TIgEHT F aEn e T rntd T
*ﬂfﬂ'&= Am I an example to my children? 3 arr Pantefat #v wraEn alt T@t a7t
THHT A T g @ @ wled aw g | TAr ote et oo gt awt a
T T M e A angt | | T9ER TEAA # =R orr fEd e
I gET fe arErediTar el o 78 weau A2 g & ol g W Pag
timA s e AR F ) 3 AT T SIAH a1 & | @ &g
Fg M gt ar T4t T Sewemr grar | 7 590 o0 i fawen @ 0 A aw
b ard et e T e e | FE 1 s P o e o v
Fa et Powar A e wted ) | OES fwwen & 9@ ave @ A awe
et Agfer & qet W e & aw gt | A TR TS ot Towlen & ot &
ST o e @ AR PR we oy | TP TR (SR E | T g gy @
gl & suw 7@t w4 | awaT & g F oo am sEd Twde TRT OWR
T A9 F A gF FTe g W e U WS TR TR & fqemtdar &
et R & ) Praneht A et @ Poerg | TR AST g@ AR TAwe | FeeEd @
Tew W St & 7wy Peandt @ Pedde | B 0d A €, W o daEw Tw wtew
& S ww ard & ot e ot & o | B o0 @ g Pammd’ g ard 1 wE
w1 g TR wvd & 2 @ ot Pawdet ad & 2 Peetwr geEw # @ wEET @
FAW F1 & | I8 O OF WEEER ¥ o TET W TE AT T B A 998 B AT O
ats 7w wgrerm # @ 7 Tred Ao | WA, 4 W&\ T ot dwd T 2
traTelTt & T 2w 97 A gmnE e AR TEA FT AT BT FAT T & 2
P TEsT TR ¥gt 9= Fp enk g e T ® T @ HN RIS R F1od
T # ae @ 2 ot arw Ao gt wah & | PO hedt & e w i # fodt =
T 31 e @t gl ot et oy ey | T T A A AT T FY,
2R | S T g w o faw e & | G qew @ g ey o e |
at ot g 9} orer 8 Pertq @r Dymn | THOT I E ot TEA avE & e g
Fvar wfed, A% amrEwr v Prmw | F7 WaeT ghr & oSt faar o ded &
e e ok o R # Sawerd wr | 9@ werw aror & o & e gl
ft Frar Fe ated ¢ gAY A & O gEY G & a4ty
foeft & Pamrer & at PeAw A et 2
I # FF FWC & [ go | FEiwg A FTwm 0k T @ F ogW
amo Mo aeiwd ot TreT F ow o gredt | @Eer ated | ew aw gw feet toem
¢ w g dw A war “geEsE ® w99 &, 9€ 99 g9 9 giae
dmtas & 0z @ w1 gatetatmT & | afed Po ow fuem @1 gAW e A
Wﬁﬁmmfﬁﬁmmiéwmwmaﬁmmﬁ@ 2
et o 78 & P g el @ ot | o A o gge Amn & ) o g ah
AEA B G FAGR A AT G WA | g AR ;e @ F A d gEreq
¥ | g T F TE HE It aaerEr #1| cEe At A & ol 3wt aeE g9 |@w
T aF ¢ T e D Y AT HY w‘ﬁﬁ#maﬁgﬂlwmmmﬁsﬁ




Commission to
investigate causes of

AT FTH 98 HIH g4 w721 & | 98
TVQE FT B e FAK & T g7 ATH @

& ear & qure |
-~ A s

f@r & " U gAG g |

fF X @ wa ¥ fau T¥ew
SR fewl ® oF FEE W oa |
There should be a Committee of
parents and teachers and that should
be invited every third month and the
teachers should place before them all

the examples and instances of indis-
cipline so that the parents may be

in the know always. ams 2 AT
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Mr. DEPUTY CHAIRMAN:
Vallabharao.

Surr M. GOVINDA REDDY: May
I know, Sir, if I am getting my
chance? 1 was the fourth to give my
name. I feel that I am not having
a fair deal......

Mr. DEPUTY CHAIRMAN: I will
call you. I have got several names.

Surt M. GOVINDA REDDY: Butl
was the third or fourth......

Mr. DEPUTY CHAIRMAN: The
Resolution will go on for the whole
day.

Surr J. V. K. VALLABHARAO:
Sir, I am very unfortunate that I was
not here in the morning to listen to
the learned speeches of some of my
friends.

Dr. P. C. MITRA: Why unfortu-
nate?

Surr J. V. K. VALLABHARAO: I
am unfortunate in the sense that I
would have been enlightened with
the views of different generations—
not of parties—because the various
speakers who have dealt with it—and
1 have not had occasion te hear the
mover himself—have missed the point
completely. What is it? Instead of
calling it “indiscipline” I would much
rather call it “the problem of the
students themselves”. Because as my
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friend, Shri D. Narayan, put it—of
114 RAM s
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University Students
course, in his own way and to suit his
own Dpolitical views also—it is not a
problem of students alone. Because
the conditions that exist outside, eco-
nomic, political and otherwise, have
a very great effect on the minds of
the students. As one coming straight
from the college to politics, I can tell
you and and I can also tell my hon.
friend Shri D. Narayan that I was one
of those students who were asked to
come out of the college by Congress-
men and not by Communists. Today,
I have before me various Reports.
Many of my hon. friends here said
that student indiscipline was due to
negligence of teachers, student indis-
cipline was due to political parties,
student indiscipline was due to bad
handling of teachers, student indisci-
pline was due to the cinemas; but
everyone of them has missed one
brilliant Report that has been sub-
mitted by the Calcutta TUniversity.
There was a survey made and I think
many of my hon. friends might have
read about it in the papers and almost
all the leading dailies of India have
commented editorially on that also.
In that the university had appointed a
Committee to have a survey of the
living conditions of the students—
what are the living conditions? From
where do they come? What percent-
age of the students are able to sit at
home and read? How many of them
are able to buy books? How many
of them are able to have two meals a
day? What is the position? How
many of them are willing to study?
How many are willing to prosecute
their studies further? What are the
opporfunities given to them and
where is the lag? They have pinned
down and said—I have here before
me the figures and I think my hon.
friends will understand—that out of
28,000 under-graduate students, near-
ly 13,000 come from families whose
per capita income per month per head
is not more than Rs. 30. Similarly,
there are many things said and in the
end the Committee gave a suggestion,
viz., that the studenis must be kept
in better atmosphere—atmosphere not
in the sense of free from political
parties, or free from this and that but
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better atmosphere in the sense that
they must have at least Rs. 100 per
student and the Government must
give it. Let us run some model insti-
tutions where they can have educa-
tion, where they can have good text
books, where they can have opportu-
nities to know many things. But
what is the position now? There is
uncertainty all round. There is no
guarantee of employment, whatever
they may learn. They do not even
know what will appear in the ques-
tion papers. They learn something
and something else is asked in the
question papers. No wonder, because
the teacher who teaches the lessons
does not frame the questions, they are
set by some other, some university
professor. There is no guarantee of
getting text books. The syllabus is
there, but there are not the necessary
text baoks. There is a library, but
when the students go there for books,
they find the books have been pinch-
ed by somebody else. They go to the
college, but there are no seats there.
They go to the laboratory; but they
have to keep standing and do the
work. There is no accommodation.
All the same, under all these condi-
tions, they are expected to be quite
disciplined. How can discipline
come? From where will this disci-
pline come? We all know we con-
demned the British Administration.
When we were students, I know,
many hon. members on the other
side, they were leaders and they said
to us, “You look at these colleges.
What is being taught there? You do
not need such education. You must
strike. Come out and protest.” And
we did come out. But now the same
tring exists today. The situation is a
bit changed, but almost the same con-
ditions exist. And the same weapon
which you gave them, they are using
now and they are protesting. A strike
is nothing serious. One hon. Member
quoted the case of the Lucknow Uni-
versity. Here before me are the
minutes of the Uttar Pradesh Assem-
bly on that subject. Who were res-
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Communists were responsible. The
Executive Committee of the wuni-
versity said, “No, the Communists
are not responsible” They said,
the late Rafi Sahib was respon-
sible. Ultimately, they said the uni-

versity union was responsible. Did
the university union ask them to
strike? The university unions in
India are for discussing subjects of
interest. Every student has a vote.
Every student pays something towards
its funds. He pays it along
with his fees, say, twu rupees or
three rupees. All that money is kept
and once a week or once a month,
lectures are to be organized to debate
and discuss burning issues, on acade-
mic, scientific and political issues.
Those are extra curricular activities.
Is it dragging the students to indisci-
pline? I cannot understand. If so,
let us close all the colleges. But what
we want is more and more colleges.
Scan the various Reports. What hap-
pened in the Andhra University. They
recently published a Report where
they say the students do not know
who is who, that they gave funny
answers to questions. Where are we
drifting to? I agree with the sugges-
tion of my hon. friend Mr. Mathur
about the appointment of a Commis-
sion, but I do not agree with him
when he says it is students indiseci-
pline. I would call it the problem of
students. It is the problem that wc
have to face and let us face it in a
concrete way. '

Surr H. C. MATHUR:
exactly what 1 want.

Sur1 J. V. K. VALLABHARAO: T
want a high power committee to go
into the question. Let it see the per-
centage of students who were in the
colleges previously and the perceat-
age now. We must remember that a

That is

labourer today saves Rs. 3 out of his

earning of Rs. 10 so that he may send
his son to a college and from there to
an agricultural institution and to
make him an agricultural graduate.
Similarly, every worker saves some-
thing in order to be able to send his
son to a college. The urge for learn-
ing is much more now than before.
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And so, they all come with this urge
to the colleges. But what do they
find? They come in great numopers,
hoping that “our government” would
give them all opportunities.  After
all, it is our Government. But when
they come, what do they see? The
same colleges and the same number
of teachers. More students have
come. There were 40 students and
they had 10 benches. Now there are
100 students but all the hundred have
to somehow adjust themselves on
those 10 benches. Or they can go
away. “What can we do?” ask the
authorities. There is no accommoda-
tion. There is this problem of accom-
modation, There is the problem of
text books. From all this we can
clearly see that the urge is more.
But there is this lag. Are we pre-
pared to say today that there are
sufficient university professors or
teachers to impart such education to
all these students as is so neces-
sary for the nation? In the Uttar
Pradesh Assembly when the hon.
Minister was saying that indiscipline
was due to so many things, straight
came the bang from no less a persen
than Dr. Ishwari Prasad: “The stu-
dents are not indisciplined. They are
more disciplined than you are” And
surely Dr. Ishwari Prasad 1s no Com-
munist.

Ssrr V. K. DHAGE: Dr. Radha-
krishnan also has said the same thing.

Surr J. V. K. VALLABHARAO:
Scan the University Education Com-
mission’s Report and you will find the
same thing said there also. A new
situation has come and instead of
facing that situation, you are worried
on this side and on that and say there
j indiscipline and you blame the
political parties. It seems the days of
blaming the Communists are over, for
now they say Dr. Raghuramaya's
party is dominating the students, or
Prof. Ranga’s party is dominating the
students and so on. There is no
question of anyone dominating the
students. Let us organise them. Let
us educate them. We have no
objection to that. You eannot blame
any political party if it 1is taking
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interest in this problem. I would

rather blame those parties which do
not take any interest in this burning
sroblem. They want to keep the stu
dents ignorant. They want to keep
these growing students who are the
citizens of tomorrow ignorant of
everything and then, if they are
ignorant, they say, the students will
be good. I do not think so. As a
matter of fact, it is more and more of
activity that is needed now. The

i problem has to be faced in a concrete

manner. Today the percentage of
students 15 more and so the colleges
have also to be more. Priority should
be given to college education today.
And I see one of the officials of the
Education Department in one of the
articles also has said the same thing.
Discussing the problem of indiscipline,
I think it 1s Prof. Humayun Kabir,
who has also laid stress on this point.
We have today more students and we
do not have enough teachers to cope
with them, with the result they are
not able to have a compact view of
the students, to pay direct attention
to the students.

Therefore, I suggest that from the
side of the Government, they should
examine the ways of how to meet the
situation, not this so-called situation
of indiscipline among college students,
but the situation of this greater urge
for education, this situation created
by this great urge for Lknowledge
among the people; and see where lies
the lag. Where there is a lag, natu-
rally the students strike. They strike
if an injustice is done. A good pro-
fessor teaches them excellently. No
student keeps away from the classcs
or school. But, unfortunately, that
professor is not liked by the Princi-
pal of the college or by the Vice-
Chancellor and he is asked to handle
some other class. The students say,
“Give us back our professor or else
we do not come to the class.” _ This,
they say, is indiscipline, and the
Principal or whoever it is, fines them
Rs. 5 each. But they say, “We pay
no fine, but we go on strike.”. The
demand, therefore, is for the profes-
sor and not for anything else. They



Commission to

investigate causes of
[Shri J. V. K. Vallabharao.]
do not demand for a seat in the Cabi-
net. They do not demand any bonus
to be paid to them. They simply say,
“Give us back our professor.” That
is the sort of thing that happens in
the Allahabad University and in vari-
ous colleges. The students’ demands
centre round such things. My hon.
friend there said that the Communists
asked the people to strike, that the
Communists asked the workers to
strike, that the Communists asked
the students to strike, that they also
asked the teachers to strike. Unfortu-
nately, he did not say that Members
of Parliament were asked to strike.
And so it goes on. Sir, it is not a
question of blaming anyone. They
taught the people to protest and to
strike wherever there was injustice.
Unfortunately, they gave it up them-
selves.
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The Government should study the
causes from this angle as to what the
needs of the students are. Certainly,
the problem of reconstruction is there,
but my personal view is that Gov-
ernment should provide for more of
students to take part in technical
education and I think at least 10 per
cent. of the Budget must be allocated
for education. The demands of the
Education Ministry may be more, as
they say, but I think it is insignificant
compared to the needs of the day.

With these few words, I would
request the hon. Minister not to fight
shy but to appoint a Committee to go
into the problem of students, not in
respect of indiscipline.

SHRr M. GOVINDA REDDY: Mr.
Deputy Chairman, when one says that
there is indiscipline among the stu-
dents, I must tell Mr. Ranga, that it
1s not overstating. It is certainly not
alarming. Nobody need be alarmed
but the fact that indiscipline is grow-
ing should engage the attention of all
educationists in the country, not only
educationists but of all the leaders in
the country. I recognise that by it-
self it is not a very huge problem
but it is connected with other vital
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and important problems and, there-
fore, it is also a very important one.
That is why it is engaging the atten-
tion of the Minister for Education and
alsoc of our Prime Minister., When-
ever there is an occasion for them fto
speak about the educational institu-
tions, they are emphasising the need
for discipline among the students.
Discipline is a thing which should be
either self-imposed or should be im-
posed by an external authority. No-
body can say that the students can
impose upon themselves discipline
because they are not at an age of
discretion whereas we could do that.
Therefore, it means that discipline
should be enforced on the student
class. When I say that, I do not mean
to say that it should be brought about
as a matter of compulsion, but cir-
cumstances in which the students
would cultivate that habit should be
created and that is the greatest res-
ponsibility of the country. If we
agree on this preposition, it means
that the authority which deals with
education should have powers to do it
I fail to understand Mr. Mathur and
other Members blaming the Educa-
tion Ministry for indiscipline among
students. I would ask them, '‘What
powers have the Education Ministry
got?” Take the Constitution. Under
entry 66 of the Union List, the Edu-
cation Ministry has only the duty of
maintaining and co-ordinating stand-
ards. The universities are free,
subject to this. Primary education is
out of the scope of the functions of
this Ministry. If one were to foster
discipline, encourage discipline among
students, it cannot be done in a single
day or single moment. It requires a
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stretch of time. This, therefore,
should be started at the primary
stage.

SHrr H. P. SAKSENA: A great
constitutionalist has appeared on the
scene.

SHrr M. GOVINDA REDDY: That
is why every country considers pri-
mary education to be very important
in the life of a student. It is there

that the firm foundations for the
« individuality and for the growth of
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the student’s personality and character
are laid. Where does the Central
Education Ministry come in the
matter of primary education? Although
the Constitution lays down that it is
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the duty of Government to bring
about compulsory education, edu-
cation as such has been assigned

to the States and the States are res-
ponsible for it.

Surr H. P. SAKSENA: Why don't
you change the Constitution?

Surr M. GOVINDA REDDY: Let
us, for a moment, see in whose hands
our educational institutions are. I
will give you the example of what is
happening in Delhi, right before our
eyes. There is a man in Delhi who,
I suspect, is not an Indian. He opens
schools and closes them as soon as
he makes money from one school.
There is such a big scandal about it.
1 was greatly troubled about it when
1, accidentally, came to know about it.
I went to verify the allegations that
were made against him.

Suri P. S. RAJAGOPAL NAIDU:
Who is that man?

Surr M. GOVINDA REDDY: When
he is not here to defend himself, it is

not proper to name him. I met two
teachers.
Smrr H. P. SAKSENA: If he is a

cheat, why don’t you name him?

Surr M. GOVINDA REDDY: I met
two teachers and tried to verify the
allegation. One lady said, “I have
children. My husband is unemployed.
Therefore, I have to do his bidding”.

Sir, it brought tears in my eyes. That
is not a statement made by one
teacher. There are many teachers.

This gentleman, who is in the habit
of making teachers and sometimes
students also serve him in every way,
has imposed himself upon very big
people. One influential Member of
this House and one influential Mem-
ber in the other House, without know-
ing his antecedents, agreed to float a
co-operative society for the promotion
of education in Delhi. Soon after they
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promoted the co-operative society, he
got himself appointed as the Educa-
tional Adviser or principal of all
schools that they were managing.
Within three months, the people who
floated the co-operative society had
the bitter experience of seeing every-
thing going amiss and complaints
pouring in. There are decrees in
courts against him for the default of
payment of rent. 1 do not mind his
being a defaulter so far as payment
of rent, etc., is concerned, but this
White Mansingh should go about in
Delhi carrying on depredations on the
morals of young and old alike is some-
thing which causes me very serious
concern and I wonder why the Delhi
authorities have not been able to re-
move this evil, although this is on the
lips of everyone who knows something
of schools in Delhi. I had a talk with
the hon. Deputy Minister but his diffi-
culty is that somebody should give
it in writing to him. Since I am not
personally aware of these things,—I
have no personal knowledge of these
things—I cannot give it in writing., I
hope he will take this opportunity to
see at least the antecedents of this
man are enquired into. I would like
to know, why he is allowed to stay
at all in India.
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Of course, one may say that all the
educational institutions are not in such
hands and that the States are handling
them. We should look to the resour-
ces of the States also. The resources
are slender and the demands for other
economic activities are greater so that
the States have not been able to devote
greater attention and set apart greater
resources for primary education. Edu-
cation is of common importance. A
great educationist has defined educa-
tion as the preparation for life, but the
products of universities, as is known,
are not trained to face the vast prob-
lems of life. Are we building charae-
ter? Hon. Members who have spoken
before me have said that it is not so.
Are we developing a common outlook
in the country among students? No,
that is not there. This is so because
we have denominational schools and
there are several conflicting interests.
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That is one reason why the country ‘

has not been able to attach primary
importance to education, an import-
ance which it should have got. Sir,
the teacher and the doctor should be
the first citizens of a country; where-
as one attends to the mind, the other
attends to the body, one builds up
his personality and his individuality,
the other builds up his health. What-
ever projects we may have in the
second Five Year Plan, whatever
benefits we may get out of the success-
ful working of these projects, it is all
for the citizens. If the citizens are
not trained properly, if they do not
have character, if they do not have a
common patriotic outlook, how are
we going to benefit by our economic
activity? The students of today are
the future citizens. We have a plan
for the economic upliftment of the
country; it is all very good as far as it
goes but, alongside with it, we have
to plan also for developing a common
outlook in the country. We do not
have this at present. Therefore, it is
very important that now, at this
juncture, one should try to see that
there is a uniform system, a uniform
pattern of education in the country.

But there are educationists pleading
for decentralization of education. The
hon. Member himself, who has moved
this Resolution, is not prepared, I dare
say, to admit that education should be
a Central subject. We should all give
powers to the educational authorities.
Then only we can take them to task
if there is indiscipline among students
and if educational aims are not
wchieved. But we are now keeping
them just as we see a person kept in
Trisanku swarga, all the same make
them responsible here to bear all the
criticism of the Members of Parlia-
ment whereas they have no powers
to interfere with States and mould
education in the way they like. This
Is the thing. I do not understand
many hon. Members here as well as
educationists in the country pleading
for decentralization of education. They
usually take the example of UK. or
U.8.A. or other advameed countries.
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But our public is not in that state of
civic progress as the enlightened
public of US.A. or UK There, of
course, decentralization has meaning,
but here we have to create an outlook,
a common outlook in the country
When we have to mould the whole
people as such, how can decentraliza-
tion help this? And I do not know
why the Education Ministry has not
been urging the Government to take
education as a Central subject. Per-
haps it is out of the fear that they da
not have enough resources to manage
this. It is an understandable thing
But, Sir, when once the country directs
its entire attention on education, I dare
say it would be possible to find means
We can sacrifice some of our economic
upliftment if we can thereby build up
the nation’s intellect and the nation’s
character, which we sorely need.
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Well, Sir, some points have been
made that there is unemployment
among graduates and, therefore, there
is indiscipline among students. I dc
not agree with that point of view
because it is after he passes his
student career that he goes and meet:
with unemployment. It is not there
but there is one glaring factor whick
contributes to student indiscipline an¢
that is the growing strength of the
universities and educational institu-
tions. They are unmanageable. So
how can any teacher with the best of
character be able to impose discipline
among the mass of students? It is al’
right one teacher or principal can be
tactful, as Dr. Gilder was able tc
point out to us; it is all right, a:
Mr Ranga said, one or two teachers
or all of them can offer satyagraha
but that stage, T must say, has gone
There are students who thrash teach-
ers because they do not give them
marks. There are students who thrast
professors because they do not pas:
them. We have read in newspapers:
principals being stabbed because they
do not pass them. As you know, Sir
in our State where elections among
students are conducted, they are con-
ducted with more animosity and more
fervour than the general elections are
sometimes conducted in the country
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and on communal lines. If there is !
a man of one caste as secretary, well,
he should be sent out and there should
be a man of another caste. ‘
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Surr J. V. K. VALLABHARAO: Tt |
is a reflection of the States.

Surt M. GOVINDA REDDY: (0}
course. As some said, they are pocket l
editions of ourselves, That is true, but
there it is; it is growing, and this, in
fact, is a little too serious and one has
to take note of it. |

So, Sir, these various factors are
there. I would urge upon the hon.
Member to withdraw the Resolution |
because it is an obvious problem. No |
Commission can help us. He himself '
recognises that there is indiscipline l
among students and he himself also |
recognises that the remedies are not ;
easy. So what can a Commission do?
As the hon. Mrs. Lakshmi Menon was
saying here, by this time we know
what the reasons are which contribute
40 student indiscipline and we know
that the remedy is not too easv and
f#t does not lie on the shoulders of
anyone to remove it, but it
is a serious problem which can only
be remedied, in my opinion, if educa-
tion is taken on as a Central subject
and an educational framework is
“framed for the whole country and the
country works up that scheme,

Thank you.

SurimaTi VIOLET ALVA (Bom-
bay): Mr. Deputy Chairman, Sir,
first of all may I know how many
minutes I can get?

Mgr. DEPUTY CHAIRMAN: Maxi-
mum 15 minutes. !

SurrvaTr VIOLET ALVA: Sir, we
have heard a number of views
expressed on this subject. But I

stand here to oppose this Resolution,

‘which reads: “This House is of opinion i
that® Government should appoint a |
high-powered Commission to investi- l
gate the causes of indiscipline among }
university students” and so on. 1 |
oppose this. Let us take it this way, i
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hypothetically, that the Commission
has been appointed and the report is
ready lying there on the Table. What
next? Who is going to implement it?
The States are autonomous where
education is concerned. The Central
Education Ministry has its own prob-
lems. And how are you going to
deal with the subject of indiscipline?
We have to go to the root causes of
what we are discussing here about
teachers, about parents, about stu-
dents; but I am in agreement with
Mrs. Lakshmi Menon that the prob-
lems are great for the students. While
we are discussing here, let us again
imagine that outside a seminar is go-
ing on among the students themselves
and what they can think of us on this
subject What are their problem~s?
Look at them through their eyes, as
the poet has said:
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“Oh, would some power the gift
give us

To see ourselves as others see us!”

In this case—

“Oh, would some power the gift
give us

To see ourselves as our children
see us!”

Sir, today the whole difficulty
begins from the point that mass edu-
cation is going on. Whatever the
historical past has been, whatever the
historical factors have been, what-
ever the political struggle that caused
disruption in the character building
of the mass of our students, the fact
remains that when the mass educa-
tion is going on, we have not reorien-
tated our policy to a new type of
education that is going to build up a
national character in this country.

Now, I come to the point that
through the First Five Year Plan we
have built up physically many things
in this country Psychologically we
are lagging behind. Psychologically
we have not yet undertaken to build
up the national character. I agree
with Mrs. Lakshmi Menon when she
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says that she has been a teacher and
she understands the child. I for my
part have been both a teacher and a
mother ani I may say that it 1s very
necessary to understand the child. 1
agree with Dr. Gilder, who sits next
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"to me, that tact and humour go a long ,

way to keep the child within your
control rather than bullets and batons.
Bullets and batons are never the way
nor the remedy to inflict on their im-
pressionable minds or to build up
their character. Understanding goes
a long way. As a mother I have seen
and as fathers you must have seen the
problems of your children at the most
impressionable age. In fact you need
more tact in handling your children.
Let us not forget that the young men
and women in their schools and
colleges are budding into manhood
and womanhood. They have a sort of
confidence in them, whether it is
pseudo or real, but they are planning
for the future. They have hopes.
They think the world is opening out
before them and they find themselves
in an educational institution with
teachers, good, bad and indifferent.
But the main fact remains. How is
that child handled? Very often it
happens that your child who is the
most docile and obedient at home is
the most unruly child in the school.
Why? 1 am saying this from experi-
ence of a child who could not do well
in a school, and at the end of the
year, when he failed, he came back
and said, “I can never do well with
that teacher in front of me. He says
I shall never come anywhere higher
than the twentieth in the class
because the teacher has favourites.”
This is what is happening when classes
are run with an unwieldy number
of students, 50, 60, 100, to a class and
the teacher is bound to have some
students as his favourites. Presents
go to him. There are such corruptible
practices going on. As Mrs. Menon
has said, we cannot chargesheet our-
selves in this House, but if we were
to be chargesheeted [ think 99 per
eent. of the adults can be charge-
sheeted in this country for some sort

indiscipline among
University Students
of corrupt practice one way or the
other, by thought, word or deed.
What I want to emphasise is, as some
hon. Member has said, that there
should be a better understanding and
a better association between the
parent and the teacher. I think the
parent-teacher association should
grow. And I may here cite the exam-
ple of what we were very cursorily
able to see in the Soviet Union.
At every stage the parents are kept
in touch with the teachers and that
way in touch with the students.
Again, as my friend Mr. Vallabharao
said, the problem is that a student
goes into an institution, goes into a
school and then he passes out
his S.S.C. He goes into a college.
He does not know what subject he has
to take; what he is meant for, what
he is fit for. He has no guidance
from the teachers, and the parents
are unable to give him any guidance
either, and there are not enough insti-
tutions for study of attitudes of
children. And these young men when
they go for engineering for which
they are not meant or when they go
for medicine for which they are not
meant, they get frustrated before they
pass out. In the meantime there are
the unions. More than the students”
unions, let me point out here, there
are the cliques and intrigues that
exist in our universities at the higher
level, not among the students. From
there the indiscipline percolates into
the students and unless we rid our
universities, and even our schools, of
these cliques and intrigues, we are
not going to build up character or
discipline at all.
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Sir, I want to come back {0 the
subject of indiscipline. Wherever the
Prime Minister goes, he rubs into the
student world, into the student popu-
lation, the problem of indiscipline.
We agree with him, but sometimes
with a reservation of the wmind—at
least I do—because the reactions of
the child have to be studied and here
I may recall what our Chairman, the
Vice-President, Dr. Radhakrishnan,
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said very recently in one of his |
speeches that the students—I am not
able to quote his words but this is
what he meant—were young people,
were made of blood and nerves. You
have to treat them as such and you
have to give them opportunities, and
healthy opportunities, for the outlet
of their energies, otherwise you can-
not control them. Any slight provo-
cation is an outlet for their energy.
How can you say that it is indisci-
pline? What is indiseipline to you and
me is fun for the child, for the im-
pressionable young child. He says,
“See what I can do and what 1 shall
do”. But no, it is you and me and
the teachers and the elders and the
politicians who are concerned. I do
not say that the politicians should
keep their hands off the students as
somebody—I think it was Prof.
Ranga—said that in England it was
not so. I ask youu Why are you
afraid of politics? Ultimately, every-
thing has become politics in this
world. In the first world war oil
became politics; in the second world
war food became politics. Whatever
you do or think is politics and we
should not, therefore, keep our stu-
dents in a water-tight compartment
or channel them away from politics
especially in this young democracy
when we are trying to build it up,
when we are trying to build up a
socialistic pattern and when we are
trying to make our young men and
women work voluntarily and put in
manual labour. How

2935

can you
keep them out of politics? They
have to understand politics fully.
If this democracy is to live,

they have to resist the bad influ-
ences and take in the good influences.
They have to build up their character
after having jostled against bad forces
during their studentship. Then only
can we say that we have a healthy
nation and the students can say, as
they come out, that they have built
their character from their alma
maters.

Sir, Mr. Mathur wants this high-
powered Commission. If this Resolu-
tion were to be accepted—I hope it is
not going to be accepted—are you
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sure that the students will not ask for
representation on this Commission?
The student world will themselves
want representation and they will
demand to have a voice in the Com-
mission, for why it should be done
objectively by some dignitaries and
intellectuals who do not understand
the child mind. Today we have to-
understand the child mind. When I
say child mind, even the university
students who are over 18—even they
are children—are also included. We
who are mothers know that a child
remains a child. It is not the legal
age that matters. We know how an
individual child grows up at different
perieds. One child will grow up at
the age of 12; another child may grow
up at the age of 18; another might
take a longer time, say at the age of
22. That is why I press for a better
system of education, for a reorienta-
tion of education and I want it to
become a Central subject for some
time instead of each State pulling m
a different way and the Centre pay-
ing for the great fun that is gomng on.
We are not, after eight years, grown
up psychologically; we have not yet
built up the nation. Physically, we
are building big projects and factories
and big hydro-electric schemes and
what not. But it is time now that
we sit down and produce 30,000 to
50,000 teachers every year. I agree
that the teachers are not well paid,
but I do not agree with the opinion
expressed here that all teachers are
bad. There are teachers and teachers.
There arc teachers who even if they
are paid ten times more than what
they receive today, will still be
greedy, will still be mercenary and
will still not be interested in their
work; but there are teachers who,
even if you do not pay, have a love
to teach, who have that ennobling
influence. Sir, there must be a system
by which we are able to study our
teachers in schools and colleges. We
must find out fit persons who can take
charge of our children of different
ages. In the juvenile courts when we
hand over a child they have to certify
that he is a fit person and we give
the child only in the care of a fit
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person In the same way we must
keep a record of every teacher and
we must encourage them to have re-
fresher courses I am inclined to cite
again what we have seen 1mn the
Soviet Union The teacher 1s paid
salary and she 1s pauid agamn to cor-
rect thewr home work books I have
seen teachers in our schools hand
.over the piles of books to the higher
class students and ask them to cor-
rect those books I know it from my
own experlence, from my own dau-
ghter who stood third m the
class 1 was not told about that by
her report but by another girl 1n
another class who said, “Your
daughter comes third” This 15 the
way the teacher conducts what 1s sup-
posed to be the most responsible task
“That 1s why we need a weeding out
of the teachers who are not fit per-
sons to take care of the children

Now, I go to the question of att:-
tudes and aptitudes of children and
the opportunities that they need I
think Mr Vallabharaoc spoke about
books and about games and I think
Mr D Narayan said that they went to
the cinema Why do they go to the
cinema? Because that 1s the only
form of recreation that 1s there Even
we adults do not know what to do in
the evening We ourselves sometimes
go to the cinema to spend the even-
mg There 1s nothing else There
are not sufficient dramas, there are
not sufficient clubs Whatever clubs
there are they are far too expensive
for the people You do not know
where to send your children in the
evening Where else can they go?
What can they do”?” Can they play
tennis? There are not enough tennis
courts Here, this 1s what the Central
Ministry can do They can provide
more funds for recreation recreation
that builds up the mind and the body,
not the mind alone or the body alone
What you say 1s indiscipline 1s really
the problem of the young mind
because the body activities are not in
tune with their mental make-up All
that they do i1s to cram, cram, then
go to the cimema show, back to the

[ RAJYA SABHA ]
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desk and cram again If any one of
you had a child being brought up in
a hill station school paying heavily,
you can understand
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Mr DEPUTY CHAIRMAN
time

It 1s

SuriMATI VIOLET ALVA  Let me
wind up nicely at least If you have
a child in a hill station school, if you
pay more than half of your income,
or if the mcome 1s small as that of
an MP mote than your mcome, then
you know what the child exactly re-
ceives He 1s so dog-tired physically
in the evening and he has a good
sleep He does not think of any pro-
blem and there 1s no indiscipline The
whole day he works with his brain;
In the evening he plays hockey or
tennis and when he comes home he
comes home as a well-balanced child
He knows how to behave, how to
react to adults even when he is aa-
monished Sir, these are the factors
that must be borne in mind

Now, about the material, again
Mrs Lakshmi Menon

Mr DEPUTY CHAIRMAN It is
time, Madam Shrimat: Sharda
Bhargava

SHrImMAaTI VIOLET ALVA Thank
you, Sir
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Taeg DEPUTY MINISTER ror
EDUCATION (Dr K L SHRIMALI):
Mr Deputy Chairman, Sir, I have
listened with great interest to the
debate that has taken place on this
very important subject. 1 am, how-
ever, afra:d that I am unable to accept
the Resolution which has been moved
by my hon friend, Shr1 Mathur

Mr Mathur has been very vehement
mn his ceriticism of the Education Minis-
try and he has said that the Education
Ministry 1s completely unaware of the
problem that exists in our country
today with regard to the indiscipline
of the youth 1 am afraid that he 1s
completely unaware of the work that
has been done m this direction. :

A lot of light has been thrown on
the subject by the hon Members.
From the very discussion, 1t should
be apparent that there 1s nothing new
to be known about the causes of 1n-
discipline 1n our country The prob-
lem 15 certainly difficult But we have
to view 1t in a wider aspect It 1s
not right to consider the educational
problem in 1solation Education 1s
related to society It reflects and it
should reflect the changes that take
place in the society Considering the
big changes that arc taking place 1n
our country and the transformation
that 1s going on 1n our soclety today,
I personally think that the probrem
has been exaggerated 1 do not deny
that there have been cases of indis-
cipline among the unmiversity students.
But the condemnation of university
education and of our teachers who are
domg a noble work under very diffi-
cult circumstances, and the condem-
nation of the youth of the country, te
my mind, is wholly unjustified
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Sir the youth of the country have
played a very important role in the
freedom movement and I have no
doubt that they will play an import-
ant role in the reconstruction of our
country In fact, if only we look at
the various constructive activities in
which the youth of the country are
engaged, we will not condemn them
in the way 1in which we have done

Sir, as I said, there have been cases
of indiscipline here and there, but the
problem 1s certainly not countrywide
It 1s to a great extent localised, as
compared to the cases of discipline
Look at the number of constructive
activities 1n which the youth are par-
ticipating They have taken an active
part 1n the various national prog-
rammes that we undertook in the first
Five Year Plan and I am qute sure
that they will take a more active part
in the next Five Year Plan

The causes of mndiscipline have
been enumerated by various hon
Members As I said, 1t 1s necessary
to view this problem in the social

context Education 1s influenced by
what 15 happening mn the society
And, as I said, smce this great

transformation 1s taking place in our
socilety today, we have to approach
this problem from a sociological point
of view Let us for a moment look at
the big changes that have taken place
in our society The great political
change that has come about, namely
the independence, that in itself was a
great event Then, the whole econo-
mic structure of the society 1s being
transformed When such big changes
take place mn a society, there are cer-
tain emotional stresses and stramns.
The greatest thing about the Indian
soclety 1s that in spite of these big
changes that have taken place there
has not been too much of stress and
strain In the various spheres of life
changes ai. taking place, joint family
system which existed m the past 1s
gradually changing Home 1s the place
where education is gwven to the child
at the first instance Ther impiessions
formed and the character built up n
the home last permanently It has been
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said that the child carries a family
wherever he goes In our present
society, the family influence i1s dumi-
nishing
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Then, religion, another greateduca-
tive factor, does not exercise the
same influence which 1t used to do in
the past

Surt NAWAB SINGH CHAUHAN
(Uttar Pradesh) Why so”

Dr K L. SHRIMALI The rcasons
are obvious The old values arc being
questioned Science 1s making its
impact on the society Many of the
beliefs which we cherished in the past
arec now bewing questioned by young
people and quite rightly Science
does not accept everything on the
basis of faith, but it has to examine
and experiment with things That is
the spirit mm which the youth is work-
g todav

As, I said there has been a certamn
disintegration of the values which we
held in the past and our problem to-
day 1s to reconstruct new values The
old order 1s disappearing The youth
1s restless to reconstruct the new
values

Dr P C MITRA Who 1s respon-
sible for that”

Dr K L SHRIMALI The whole
soclety 1s 1esponsible for that We
have accepted willingly that new
order That silent social revolution
1s takmg place mn our society at the
present moment In the political field,
in the social field and 1n other spheres
of life changes are taking place It 1s
a well known fact that when such big
changes take place in a soclety there
18 a certain kind of restlessness We
must be happy that these changes are
taking place 1n a peaceful way

Various factors responsible for the
indiscipline among our students have
been enumerated here As I said, the
transformation that i1s taking place, 1s
to my mind one of the important fac-
tors When such big changes take
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place there is sometimes a slackness
in the group-morality itself. My own
belief is that there is nothing wrong
with our youth today. Our young
people in the universities are some of
the finest young men and women, but
when they go in a group there is a
general deterioration of the standard.
What is the reason? Individually they
are very fine people; but when they
mix in a group there is indiscipline,
there is lack of certain moral standard.
To my mind that is due to lack of
leadership. Lack of leadership is one
of the important reasons for some of
the indiscipline which is prevalent in
our country today, and, as I said, this
is a wider problem and has to be

looked in a wider context.
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Another important factor, I think, is
a certain kind of boredom in our edu-
-cational institutions. I, certainly,
would not condemn the present edu-
cational system in the way in which
many of our Members—specially
Mr. Mathur—have condemned. Some-
time this very condemnation of the
educational system creates this prob-
lem of discipline among the students.
It is true that we have to reconstruct
the educational system, that we should
have better staff and better teachers,
better equipment, better buildings and
better relationship between the stu-
dents and teachers. But it does not
help either the Government or the
students or the teachers to condemn
the system outright. Sometimes this
very condemgnation itself creates
unrest among students.

I was saying that there was a certain
boredom in our educational system.
It is not the only factor, there are
various other factors. When a society
is changing and transforming itself
some kind of difficulties are bound to
arise and the only thing that we have
to do is to make that constructive
effort which will remove that bore-
dom and lack of interest in studies.
It means that we have to develop
transition techniques. Take for exam-
ple the number of students which are
being enrolled in our educational
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institutions. Today we have to deal
with a much larger number than we
were used to in the old days. Jtis a
colossal problem. We have to develop
new techniques to deal with such
numbers.
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Mr. Reddy suggested the taking over
of all the universities by the Central
Government to solve the problem of
students indiscipline. I would raise -
one question at this stage. What kind
of discipline do we want? Do we
want democratic discipline or do we
want autocratic discipline? Are we
preparing our citizens for a democra-
tic society or for a totalitarian society?
This is the basic question when we
talk of discipline, If we are preparing
them for a democratic society we have
to adopt democratic procedures; we
have to adopt democratic methods.
Democratic methods are not quick
methods; they take time. You have
to influence the minds of young
people. You have to cultivate in them
right ideals. You have to cultivate
self-discipline in them. Unless that
self-discipline is cultivated, unless
right ideals are formed, unless the
youngmen pursue goals which they
have themselves accepted, self-disci-
pline does not come about. And unless
there is self-discipline, a democratic
society cannot come into existence.

Sir, the totalitarian methods, on the
other hand, are very easy. You have
to order the students to accept a
certain form and to behave in a cer-
tain manner. You have to order from
the top, and the students will certainly
be regimented. They will certainly
learn to obey, but they will merely
be slaves and not citizens of a free
society. Sir, when we are talking of
discipline, we have to think of the
type of society that we are visualising,
and for a democratic society, our
young men must devote themselves
to the humanitarian principles and
ideals. We must understand that dis-
cipline cannot be attained through
humiliation but by recognising the
inherent dignity of the individual. A
democratic society must have self-
discipline and self-direction, and the
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students must understand the purposes
for which they want to work and they
want to live. Now, Sir, this is not an
easy task. It is easy for us to say that
the Ministry of Education has done
nothing, but it is a question of mak-
ing man for the future society, it is
a question of making new citizens for
the society. After all, we have
attained independence only a short
while ago. If we introduce the
methods of regimentation, the society
could be transformed tomorrow. There
will be no difficulty about that. But
cultivation of democratic attitudes
takes a long time, and the task is not
an easy one. Sir, discipline is not to
be attained through coercion or force.
But it is a question of spirit, and that
spirit cannot be ordered or regiment-
ed for. We have to create admiration
and love for the ideals and the demo-
cratic purposes. And this is certainly
a long process.
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With these few general remarks,
Sir, I would like to touch on some of
the points which the hon. Members
have raised during the course of the
discussion. Now, Sir, I think it was
Mr. Mathur who said that youth was
demoralised and frustrated. I am
afraid, I do not subscribe fo that
view. We have in our country some
of the finest young men today who are
devoted to ideals, who are patriotic,
and who are prepared to make any
sacrifices for the country, and when
any opportunity comes, I have no
doubt that they will come forward.

Then, Sir, another hon. Member
raised the question with regard to
unions. It was said that the unions
in the universities should have free-
dom, and there should be no interfer-
ence from the side of the university
authorities. I am afraid, Sir, when
we make that suggestion, we do not
fully understand the implications of
the educational process. When the
students come to the universities, they
are preparing themselves for the life
which they will have to live. There
should certainly be self-government
in the educational institutions, but we
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part of the society, and they have got
the right to advise and to guide the
young students. Now, to say that the
students should have complete free-
dom in the universities and the
teachers should not in any way influ-
ence their decisions or guide them, is,
I think, entirely misunderstanding the
whole educational process.
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Sir, it is quite true—the Members
have also referred to the problem of
unemployment—that there is unem-
ployment in our country. It is quite
true that there is also some amount of
frustration among the students when
they come out of the universities, but
it is a national problem, a wider prob-
lem, and the whole Second Five Year
Plan is directed towards the solution
of this problem. And I have no doubt
that as our Plan progresses, the prob-
lem of unemployment will be solved.
But the hon. Member was repeatedly
emphasising that the Education Minis-
ter, in his speech at the Youth Festi-
val. had said that there was no unem-
ployment problem. Sir, what he
meant was that with the big projects
that we were taking up, and with the
big plans that we had ahead, the
youth need not have felt diffident and
frustrated, because they had great
opportunities before them. Now, Sir,
should we go and tell the youth......

Surr H. C. MATHUR: May I request
the hon. Deputy Minister to read the
full passage?

Dr. K. L. SHRIMALI: Sir, I have
read it. I have read that speech my-
self. And I think it is nothing but a
distortion of the whole speech of the
Education Minister. What he said was
that the youth should not feel frus-
trated and they would have many
opportunities before them. Now, Sir,
does the hon. Member expect the
Education Minister to tell the youth
that there will be no opportunities for
them and, therefore, they should feel
themselves frustrated? Does the hon.
Member expect the Government to tell
the youth that they shall have no
openings for them? Certainly, Sir,
that is not the way in which the youth

should not forget that feachers are a | should be guided and directed.
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Then, Sir, some reference has been
made to the participation of students
in politics. I think, in the universities
the students should study politics.
They should keep themselves abreast
with what is happening in their own
country and in the rest of the world.
But, Sir, the students must also realise
that with the change in the political
structure of our country, there must
be a change in their attitude also.
There may have been some justifica-
tion for strikes and for various kinds
of activities outside the universities in
which the students indulged at the
instance of our own leaders, but there
is no justification for these kinds of
activities in the present context of
things. We have to bui}d up a demo-
cracy, and democracy is based on the
methods of persuasion and reasoning.
That is the spirit which the students
must cultivate. Direct methods or
methods of coercion and strikes, I
think, should be ruled out of the uni-
versities. Of course, I do not by any
means wish to suggest that students
should not study politics or they
should not keep themselves abreast
with political movements, or they
should not take any active part in the
public affairs. But, Sir, it is wholly
unjustified for them to go on strikes
for the fulfilment of certain demands.

Srrr KAILASH BIHARI LALL
(Bihar): What will you do, if they go
on strikes?

" Dr. K. L. SHRIMALI: Well, Sir, the
universities are looking after their
own affairs. My own feeling is that
as we progress, the students will
adopt the democratic methods and the
democratic processes.

Sir, I do not think I have to add
anything more to what I have already
said. As I said, this is a much bigger
question, and it should not be viewed
in isolation. It is related to the whole
of our society; it is related to the
changes that are taking place in our
society; and it is related to the state
of our social and political systems
which are undergoing transformation.
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And my own feeling is that this prob-

lem has been too much exaggerated.
"It s certainly true that certain cases
of indiscipline have taken place 1n
some universities, but it is not a
countrywide problem. There are uni-
versities where there have been no
cases of indiscipline at all, and where
the students and the teachers have
been behaving in an admirable way.
Therefore, Sir, I do not think there
is any need for a Commission like
| this. In fact, the Ministry of Educa-
i tion is fully aware of this probtem,
i
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and it is advising the State Govern-
ments and the universities to tackle
this problem, and work is actually
being done.
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Surr H. C. MATHUR: Mr. Deputy
Chairman, Sir, while moving this
Resolution and even today, I made it
abundantly clear, and I thought the
hon. Deputy Minister was listening to
it, that I had never condemned the
student community as such. I hadnot
even mentioned that the problem of
indiscipline could be examined as
such. I had made it clear that, to my
mind, the question of indiscipline is
only to be examined in that particular
context and I felt that indiscipline
was only a symptom and I still remain
tully convinced, after listening to all
the speeches here that this indiscipline
fs only a symptom of certain condi-
tions obtaining in the life of the
student community, obtaining in the
system of our education; and if the
hon. Minister had taken note of this
fundamental basis on which I had
proceeded, I think a major portion
of his speech would not have been
necessary. [ had listened with all
care and attention to all that he said
with reference to my speech and that
of the other hon. Members and it
really very much disappoints me. No-
body denies that this student problem
is there. 'The Minister for Education
himself, on more than one occasion,
has stressed it. The Prime Minister
of this country has, on more than one
occasion, referred to it. The Presi-
dent of the Republic has, on more than
one occasion, referred to it and every
Member who participated in this
debate was definitely of the opinion
that the student problem as such did
exist and that we had gotto give neces-
sary attention to this whole problem
as such. My friend who spoke from
here in a very convincing speech,
placed before the House, the whole
aspect of this guestion. We expected
the hon. Deputy Minister to say a
word about that. What the Ministry
for Education is doing in this parti-
cular respect? He, throughout the
half-an-hour that he spoke, gave us
the factual position which we our-
selves knew and which every Mem-
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Dr. K. L. SHRIMALI: That is exact-
ly the position. We all know the
causes of indiscipline. There is nothing
to be known.

Sart H. C. MATHUR: I am coming
to the cause of“indiscipline later. All
that he stated was merely a reitera-
tion of these facts. What we expect-
ed from him to know was what the
Ministry for Education was doing in
this matter. Say, for example, he
mentioned that the home influence was
dwindling away. Everybody knows it
that the joint family system is break-
ing up. Everybody knows it that to-
day the home influence is diminishing,
but we wanted to know whether we
can do anything in this respect or not.

Dr. K. L. SHRIMALI: I think I
made it very clear that it is a recons-
truction of the values and that is a
colossal problem which will have to be
tackled from all fronts—not from
education alone.

Sart H. C. MATHUR: Yes. Here
againIask him: If it is to be tackled
from all fronts, may I know what the
Education Ministry is doing about it?
We are here not to be told that it has to
be tackled from all fronts. We know
it. What we expected from the hon.
Minister to tell us is what the Edu-
cation Ministry is doing about it—
about this entire problem? There was
not one word in the whole speech
which he delivered in the whole half-
an-hour in which he said what was
being done about this matter. What
steps the Education Ministry was
taking in this......

Dr. K. L. SHRIMALI: If the hon.
Member had listened to me, I said that
we had advised the universities and
we had brought this matter to the
notice of the State Governments.
Unfortunately, it seems that this has
escaped his attention.

Surt H. C. MATHUR: I am very
happy that the hon. Minister makes it



Commission to
investigate causes of
[Shri H. C. Mathur.]
elear and clear to this extent that the
Ministry at the Centre has done no-
thing beyond inviting the attention to
this matter of the universities. I am
very happy to record and to know
what to expect from the Central
Ministry. All that we can expect
from them is that when the problem
deteriorates, when it gets worse and
worse and when the Minister for Edu-
cation himself feels that he should
interfere, that he cannot take the
whole thing lying down as he himself
mentioned, then all that they will do
is to refer it to the universities. So,
it should be clear to every Member
that it is all that has been done by
the Ministry of Education. When 1
spoke on the Resolution, I pointed out
to you and I thought at least that will
excite the hon. Minister to say some-

thing. I told aim that he......
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Dr. K. L. SHRIMALIL: I refuse to
be excited even by the severest con-
demnation which he has made.

Surt H. C. MATHUR: Well, Sir, that
is the whole trouble with this Minis-
try. The Ministry is in such a state
of stupor that it can never be excited.
That is the misfortune which this
country is suffering from. They will
do nothing from their own side, they
will never listen to the arguments
which are advanced, they will never
be provoked, they will never be excit-
ed, they don’t exist. 1 pointed out
from this Report that here is a Report
which was submitted about six years
ago and how little has been done to
implement the recommendations made
even in this Report. The hon. Minister
very rightly pointed out that the
whole society was changing. There is
a great transformation coming on and
our complaint is that the Ministry is
not keeping pace with that change
and the transformation that is com-
ing on. If they were aware and if
they were alert and active, things
would have been entirely different
in the country today and as I submit-
ted earlier, I am only repeating what
was said by the President that it is
only in the Ministry of Education that
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we have been able to do so little. My
hon. friend objected to my saying that
the student world is today demoralis-
ed and frustrated. These are not my
words. If he had listened to me atten-
tively, what I said was that I was
quoting that distinguished educationist
Dr. Amarnath Jha. These are his
words.

Dr. K. L. SHRIMALI: I thought he
was also subscribing to that view.

2062

Surt H. C. MATHUR: Well, it is not
only my view, Sir, as I submitted.
This is the view expressed by that dis-
tinguished educationist and that is the
view which has been expressed by no
less than three or four Vice-Chancel-
lors who have given their convocation
addresses. The last convocation
address at Agra makes a special refer-
ence to the same problem and in the
same words almost, the same ideals.
Well, Sir, if my friend has got such
scant respect for the views of the
educationists of that eminence, God
alone will help him. He says that
there is very little for them to know
about this matter. That again is the
attitude of a closed mind which is very
dangerous. When one begins to feel
that there is very little to know, there
the danger starts. I wish at least the
Minister for Education should have an
open mind. We are changing so
rapidly everyday that the conditions
have to be kept under constant review
if he hopes to be able to guide the
destinies of such an important
Department as the one he js control-
ling. Sir, I submit that we have made
progress in all the various spheres of
life. But if we are not successful, in
this most vital problem of educating
the youth, we will be betraying the
future of the nation.

I would have felt very happy if the
hon. Minister had told us what new
values they have evolved, what new
values they are placing before the
student community of the country, and
what sfteps they are taking to incul-
cate those new values in the lives of
our youth at the present moment.
There is actually a big vacuum that
has been created. There is a trans-
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formation going on. But neither here :

on the floor of the House nor through
any of the pamphlets that we receive,
nor through the knowledge that we
have of the colleges and universities
we have been able to know that any-
thing whatsoever is being done in this
matter.

Sir, it hurts us, and it hurts me to
say anything which will hurt the feel-
ings of the venerable Minister for
Education. We cannot be ungrateful.
We know that he has rendered great
service to this country. But, Sir, we
cannot permit ourselves to be carried
away by these sentiments. We would
never grudge him any position of
honour in this country; but it is our
definite feeling that if the present
arrangements in the Ministry of
Education are to continue, this country
will have a sad future. We want, as
a matter of fact, a dynamic personality
like that of Subhash Bose, to guide
and to take forward the youth of this
country at this most crucial moment.
It is only then, Mr. Deputy Chairman,
that we will not have to listen to
such speeches, that we will not be told
that a reference has been made to the
various universities, that we will not
be told that it is the responsibility of
the States, that the universities are
autonomous bodies. The universities
will remain autonomous bodies and
the States will also remain autono-
mous States, but they will be made to
function.

‘Mr. DEPUTY CHAIRMAN: It is
time, Mr. Mathur.

3R H. C. MATHUR: I will wind
up in a minute. Sir, I would never
hesitate even to suggest—and my hon.
friend Mr. Reddy has supported me
today—that in spite of jealously
guarding the autonomy of the States
and all their rights, we would not
hesitate for the sake of our national
advancement, if powers are taken by
the Centre, to put the whole system
of education in proper order and get
things going. It is not because we
want centralisation. It is not because
we want any authoritarian form of
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Government. To say so is just mis-
using and misunderstanding us pur-
posely. What we want is a co-ordi-
nated effort to be made. What we
want is that the national needs should
be taken into consideration. The
whole plan that we make should be
in conformity with our national needs
so that the nation may make advance.

Mr. DEPUTY CHAIRMAN: Do you
press your Resolution?

SHrr H. C. MATHUR: Yes, Sir. Ido
press my resolution.

Mr. DEPUTY CHAIRMAN: The
question is:

“This House is of opinion that
Government should appoint a high-
powered Commission to investigate
the causes of indiscipline among
university students and to suggest
remedies for removing the same.”

The motion was negatived.

RESOLUTION RE FIXATION OF
FAIR MINIMUM PRICES FOR
TOBACCO, JUTE AND GROUND-
NUT.

Mr. DEPUTY CHAIRMAN: There

are five more minutes. Yes, Mr.
Prasadarao.
Surr N. D. M. PRASADARAO

(Andhra): Sir, I move the following
Resolution:

“This House is of opinion that
Government should fix fair mini-
mum prices for tobacco, jute and
groundnut.”

Sir, as we all know, the question
of prices has assumed very great im-
portance today. When we consider
the question of increased production
of foodgrains and other crops in the
Second Five Year Plan, this question
of prices has to be given great im-
portance. And that importance is
increased by the fact that recently
the prices of foodgrains and also of



